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LOK SABHA DEBA1ES

1
LOK SABHA
Thursday, November 12, 1987|Kartika 21,
1909 (Saka)
The Lok Sabha mer at
Eleven of the Clock
[MR. SPEAKER in rhe Chair)
ORAL ANSWERS TO QUESTIONS
[English)

Construction of Natlonal Highways
by Private Sector Organisations

+
*81. SHRIMATI BASAVA-
RAJESWARI:
SHRI V. SREENIVASA PRASAD:

Will the Minister of SURFACE TRANS-
PORT be pleased to refer to the reply given
to Unstarred Question No. 2673 on 20
November, 1986 regarding toll linked
Highway construction projects and state :

(a) whether some of the private sector
organisations have since expressed their
willingness to Government to take up the
construction of high traffic density National
Highways in the country ;

(b) if so, the details of such private
sector organisations and whether Government
now propose to assign them the task to con-
struct National Highways ; and

(c) if so, the terms and conditions of
the agreement and details of the National
Highways likely to be constructed by such
organisations ? ’

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA : (a) No, Sir,

(b) and) (c). Do not arise.

SHRIMATI BASAVARAJESWARI : I
would like to know from the Hon. Minister
about the policy of the Government: Whether
they want to encourage private sector or not ?
If so, what steps the Government has taken
so far 10 encourage the private sector and
whether the Gov rnment policy is made
known to the public, Sir ?

PROF MADHU DANDAVATE : Public
wil support the public sector and private
people will support the private sector.

SHRI MADHAVRAO SCINDIA : Sir,
we in the Surface Transport Ministry are
also facing a severe constraint of resources,
In 1947 there were 21,000 kms of national
highways and of todate it is 32,000 kms.
The requirement is actually 56,000 kms
which will actually mean an additional requi-
rernent of Rs. 6.000 crores which is pheno-
menal and very very high. Therefore, other
avenues were examined. It was felt that
may be the private sector should be told to
see if they have any interestin developing the
national highways.

Sir, several offers were invited. In July
1985, the Ministry invited offers and wrote
to the State Governments to probe whether
the private sector would be interested in
developing State highways also.

A number of schemes were announced.
These were that the source of funds for the
private entrepreneurs should be from their
own resources, that they will be allowed to
fix tariffs according to their commercial
judgment but snbject 10 the interests of the
users being proteeted to the existence of toll-
free facility and various other stipulations
were put down in this offer. There wasa
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response but there were so many condi-
tions attached to it. It did not seem as if
the idea would be to implement. Therefore,
it is felt that due to the lack of enthusiasm
shown by the private sector maybe this pro-
posal is not going to see the light of day.
However, we are still open to a dialogue and
we will respond to it as and when proposals
are received.

As far as the second part of the question
is concerned, as I have said earlier, the
Ministry had invited offers and also the
State Governmeats had been informed i1n the
month of July 1985.

SHRIMATI!I BASAVARAJESWARI : Sir,
1 would like to know whether it has come
to tbe notice of the Government that FICCI
had pointed out that the entry of private
sector in szlected areas of highway operations
is necessary in the context of more than
doubling the 66,000 kms of existing high-
ways by the end of century, which whould
cost Rs. 45,300 crores. If so, whether the
Government is coasidering to include the
private sector in the op=ration of selected
highways.

SHR!I MADHAVRAO SCINDIA : 1t
was with a view to probe the possihilities
of the privite sector involving themselves in
the construction of national highways. This
whnle proposal was processed in the first
place. As | said, we have not received any
encouraging response in the sense that a
pumber of conditions have been attached to
the response that we have received. But
we are still opets for a dialogue.

SHRI P. KOLANDAIVELU : Sir, as
regards the national highways are concerned,
the roads are in a poor condition. They are
hopeless. In this regard, funds are being
allocated to each and every State by the Cen-
tre. Supervison is being given to the States.
More funds are not allocated each and every
year. The same funds are allocated every
year, in the same ratio. Because of the escala-
tion in prices, we have to increase the allot-
ment. We are not doing it. For example,
we allot Rs. 2 crores in a year and the next
year also the allotment is the same amount
of Rs 2 crores. Because of the escalation
of prices and overhead charges, we have to
increase the amount of allocation for each
and every State.
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Now, I want to say something about the
attitude of the Central Government with
regard to the surface transport. They want
to takeover the national highways under the
supervision of the Central Government. 1
came to know this from the Hon. Minister,
Rajesh Pilot. | want to know whether any
amendment is being brought for taking over
of the nauonal highways under the direct
supervision of the Central Government or
whether any new legislation is being brought
or whether you are actually consulting all
the States with regard to taking over of the
natonal highways under one umbrella.

SHR!I MADHAVRAO SCINDIA : This
question pertains to the funding of national
highways development by the private sector.
1 would require separate notice for this.

[Translation)

SHRI RAM NAGINA MISHRA : Mr.
Speaker, Sir, the reply 10 the question has
perplexed me. Has the bon. Minister rea-
lised that road comnsiruction work is not
being done properly under the supervision of
the Government as a result of which the
Government propose to assign this work to
some private parties. Through this work
the contractors are earning lakhs of rupees.
In my opinion the Ministry of Railways and
PWD are not infamous. When the Govern-
ment itself cannot complete the construction
work of these highways, will it be possible
to complete it by assigning it to the private
sector ? Has the Government realised that
our work is not being done properly ?

SHRI MADHAVRAO SCINDIA : There
is no question of the work not being done
properly. We are facing financial constraints.

[English)

SHRI VEERENDRA PATIL : Sir, the
hon. Minister admitted that the conditions
of the national highways are very bad. In
order to improve the conditions of the
national highways and to bring them to the
standard of the specifications of the national
highways that had been laid down, no doubt
they require a lot of funds. The constraint
of resources is the major bottleneck for the
development of these national highways.
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Sir, I want to know from the hon. Mini-
ster that when the resources are not avai-
lable in adequate quantity, why not we have
fome national highwas linked with tcll, that
is to have toll-based national highways and
collect the toll from whoever wants to use
those highways ? It is possible for the Gove-
rnment to collect a lot of resources by this
method. There is one organisation in the
Ministry called the Indian Roads Construc-
tion Corporation which deals mostly with
the construction of road works in foreign
t-:oumries, When other Corporations are
inviting tbe deposits and mobilising resources
and funds which are required for their pur-
pose, why not they examine the possibili-
ties of raising resources by inviting depOsits
in the name of Indian Roads Construction
Corporation ? And with those resources
they can develop the roads. With the amount
collected by way of toll, they can develop
national highways. Most of the roads,
although ‘thcy are national highways, are
worse than the district roads. 7These arc
single lane roads; they are not yet dcuble
lane and in order to make them double lane,
huge funds are required. 1 would like to
know, whether they are prepated 1o consi-
der this proposal ? The Hon. Minister said
that the response of the private sector is
not vcry encouraging but my own feeling is
that adequate publicity has not been given
to it. They might bave written to the State
Government. But why not make one more
attempt to induce the private secior.

SHR1 MADHAVRAO SCINDIA : Sir,
1 bave not admitted that the condition of
some National Highways is bad. The con-
dition of some national highways could be
better, Now, as far as the suggesttions of
Hon. Member are concerned, they are very
constructive suggestions and all his sugges-
tions will be taken note of.

Death of Children due to health and
Under-Nourishment Problems

+
*g2. SHRI KRISHNA SINGH :
SHRI BANWARIL AL PUROHIT :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government’s attention has
been drawn to the recent World Health
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Organisation study warning that children in
third World countries would continue to die
of health and undernourishment problems ;

(b) if so, what is the precise assessment
of the World Health Organisation about
children in India; and

(c) how far Government's
agrees with it ?

assessment

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (c). A statemet is
given below.

Statement

The Report has observed that the Infant
Mortality Rate has come down fiom 124 per
thousand live births in 1980 to 104 per
thousand live births in 1984. In this res-
pect, the widc regional variatior.s in the
Infant Mortality Rates have also been
pointed out. The report also dwells on the
prevalence of severe malnutrition in about
8 5% of the children, incidence of Goitre
and iodine related diseases, nutritional
blindncss and anaemia. While on the topic
of maternal nutritional status, the report
also refers to iron deficienty aunaemia. Thbe
report while pointing out these deficiencies
has also positively commented upon the
decline in the prevalence of severe malnu-
trition from 1976 onwards, and, also the
increase in the calorie iotake in the poorest
income groups between 1975-80, due to
the positive interventions employed by the
Government, The integrated approach
adopted for the maternal care and child
development by the Government in its
overall strategy for Maternal and Child
Health is referred to and, tbe roport recom-
mends effective measures for the coordination
of the various programmes under this
strategy, The report is of the view that
while country possesses enough resources—
technical, financial and manpower for
successful eradications of severe forms of
nutritional deficiency, there is need 10 equi-
tably distribute and optimally utilise these
resources for bringing about an alround
improvement in the nutritionul status of
women and children, so as to improve the
physical quality of living. Government of
India are aware of these problems and issues



97 Oral Answers

and has, in collaboration with the States and
Voluntary Organisations, taken up various
programmes under Mother and Child Health
Care Services, Integrated Child Develop-
ment Scheme and supplementary nutritional
programmes to overcome these problems
and, as a matter of ract, the Infant Morta-
lity Rate has further dropped from 104 per
thousand live births to 97 per thousand live
births in 1985. The Government is also
encouraged to receive the positive comments
on its efforts, as given in the report.

[T-anslation)]

SHRI BANWARI LAL PUROHIT : Mr.
Speaker, Sir, although the Government has
given a statement of one full page but it has
not been mentioned in it what the Govern-
ment is doing and what it is going to do.
The Government has merely stated that the
mortality rate has come down from 104 per
thousand to 97 per thousand. But actually
the fact is otherwise. Madam, you belong
to Nagpur: A man went to the C. G. H. S,
dispensary in Nagpur to get polio vaccine,
which is essential for the safety of the life
of a child, administered to his child. In
this connection, a complaint has been recei-
ved that the doctor of that dispensary told
that man that only tbe children of Govern-
ment employees were administered anti
polio vaccine. 1 would like to know from
the bon. Minister what is the policy of the
Government in regard to administering
injections ? We find advertisements on the
T.V. asking the people to go to the Govern-
ment hospitals to get injections administered.
But even then there is so negligence in this
respect. How the doctor dares to say like
this ? It is a case of Nagpur and you also
belong to Nagpur. In this connection, 1
have written to you a letter also. But two
months have passed and | have not received
any reply. We want to know the policy
being followed in regard to such injections.
Has the Government discontinued it or only
the children of Government employees can
avail of this facility ? (/nrerrupiions)

MR. SPEAKER : Who are these child-
ren of Goveernment ?

SHRI BANWARI LAL PUROHIT:
What action have you taken after the receipt
of the complaint ? How many injections you
supply and what are your instructions in this
respect ? We should know about it.
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(English)

KUMAR1 SAROJ KHAPARDE : Sir,
the Hon. Member has brought to my
notice the complaint from the CGHS Dis-
pensary in Nagpur. 1 would like to inform
the bon. Member that today I am leaving for
Nagpur and when | go there 1 will definitely
go into details of the case and whatever is
possible, I will do it.

As far as the Member’s query about
what the Government is doing, I would like
to inform the Hon. Member as well as to
the House that so far as the universal
Immunisation Programme is concerned, it
was started in the year 1985-86 in 30 dis-
tricts and field practice areas of 50 Medical
Colleges. 62 districts and the rest of 56
Medical Colleges were taken in the year
1986-87. 90 districts were covered in the
year 1987-88. About 120 districts are
proposed to be covered during 1988-89.
And it is proposed to take up the remaining
135 and odd districts in the year 1989-90,

A Technology Mission on Vaccination
and Immunisation of vulnerable population,
specially children, has been set up, The
mission covers all aspects of action com-
mencing from research and development to
the affected population in the field.

[Translation)

SHRI BANWARI LAL PUROHIT : Mr.
Speaker, Sir, some days back, a con-
ference was held in Nairobi in which as
many as 300 delegates took part. Some
doctors from our country might have gone
there as delegates. If you go through the
report, you will find that it has been under-
lined in the report that the highest rate of
mortality among the children is due to iron
deficiency and anaemic conditions. When a
child is born, there is deficiency of vitamins
in him and mothers suffer frcm the deficiency
of vitamins and anaemic conditions. Has
the Government formulated any scheme to
remove this deficiency and what are you
doing in this respect ? By merely saying that
we are satisfied that the mortality rate has
come down from 124 to 104 in 1984 is not
sufficient. If we compare it with other
countries, we will find that the rate is still
very high. May 1 know the effective steps
proposed to be taken by Government in this
regard ?



9 Oral Answers

[English)

KUMARI SAROJ KHAPARDE : Sir, we
have taken a number of steps in this direc-
tion. We have found that great majority of
cases of anaemia in mothers is of nutritional
origin. We are giving tablets to the mothets
and children, Under the scheme for rural
mothers and children. we give iron aad
folic acid tablets for a fortnight or a moath
and the auxiliary nursing and midwifery
staff, during the home visit. should verify on
the actual intake of tablets by mothers and
children.

SHRI D. N. REDDY : Sir, in Westren
countries, children get the first priority not
only on health aspects, but in every departm-
ent. But in our poor country, protein intake
woefully poor, especially in the low income
groups. Has the Government any plants to
increase the allorment of funds to improve
the hospitals for children and pregnant
women ? Is there a proposal from Hyderabad
in this regard ? Recently, the Chief Minister
of Andhra Pradesh met the Hon. Minister
for Health and requested him to upgrade the
children’s hospital in Hyderabad. Giving
vitamin tablets and folic acid tablets for a
month or so is woefully inadequate and
absolutely useless. 1t has to be followed
with a proper nutritional programme for
pregnant women and children who suffer
from malnutrition especially due to low
protein intake. I repuest the Hon. Minister
to inform me whether there is any proposal
to upgrade tbe Children’s Hospital in
Hyderabad so that a follow up nutrition
programme can be taken up, which is very
necessary in our country.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT & MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI1 P. V. NARASIMHA RAO): It isa
fact that the Chief Minister of Andhra
Pradesh, when he met tbe other day did
mention about this hospital. 1 know the
Nilofer Hospital in Hyderabad right from
the day it was started I told him that this
is a very important hospital in the country.
Perbaps it is the first paediatric hospital in
the country. I am very keen to do what-
ever is possible to upgrade this hospital. But
that will have to be a part of the Plan.
This also I have informed him and he also
understood it that it has to be a part of the
Plan. We will look into it.

KARTIKA 21, 1909 (SAKA)
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[Translation]

SHR1 SHANTI DHARIWAL : Mr.
Speaker, Sir, certain districts have beeu
selected under the Universal Immunisation
Programme. May 1 know from the Hon.
Minister the criteria under which this has
been done ? Secondly, I would like to know
the steps that the Government has taken to
check mal-nutrition among children ?

| Engtish)

KUMARI SAROJ KHAPARDE : Sir
regarding this question, 1 would like to
answer the Hon. member that the State
Health Authorities have been advised to
keep the following criteria in mind while
recommending the districts for selection
under universal immunisation programme-

(a) the infrastructure availability pre-
ferably in on-going area projects.

(b) High coverage under the integrat-
ed Child Development Scheme;

(c) Strong and motivated leadership
at the district level;

(d) Within the reasonable distance—
communication facilities for
supervision and evaluation by
the State and Central offices.

All the sixty districts selected this year
were on the recommendations of the State
Governments. And two districts were added
here.

Indefinite Strike by Delhi University
Teachers

+
83. SHRI PRAKASH CHANDRA :
PROF. MADHU DANDAVATE :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that despite
settlement of the University and college
teachers strike at the level of the All India
Organisation of Teachers, the strike of the
teachers in Delhi had continued ;

(b) If so, the reasons thereof ;
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(c) the sieps that were taken to bring
about an end t0 the strike in Delhi through
negotiations on the pending demands of the
teachers in Delhi ; and

(d) the steps proposed to be taken to
make good the lusses in studies ?

THE MINISTER OF HUMAN RESOU-
RCE DEVEL.OPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO): (a) to
(c) . Yes, Sir. The D U T.A. did not accept
the decision of the AIFUCTO to call off the
strike. According to the DUTA, the settle-
ment with AIFUCTO did not provide for the
continuance of the merit promotion scheme
with the new scales. They were also opposed
to the option provided for continuance of
the promotion scheme with different scales of
pay and the provisions for recruitment,
evaluation, etc.

(d) The University of Delhi has decided
to make up the loss of 47 ieaching days
during the strike by holding classes on Satur-
days, curtailing the winter vacation and
extending the academic session by about
3 weeks.

[Translation)]

SHRI PRAKASH CHANDRA : Mr.
Speaker, Sir, the Hon. Minister has stated
that according to the Delhi University Tea-
chers Association, the settlement with the
AIFUCTO did not provide for continuance
of the merit promotion scheme with thr new
scales. If it is so whether Government is
going to take some more steps in this direc-
tion? If not, whether the Government
propose to implement the merit promotion
scheme with the new scales ?

SHRI P. V. NARASIMHA RAO: A:
present there is no such proposal.

SHRI PRAKASH CHANDRA : Besides
this, may 1 know the demands put forth
by the Delhi Teachers® Organisations and the
steps proposed to be taken by the Govern-
ment in this regard ?

{English]

SHRI P. V. MARASIMHA RAO : The
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following issues are  still
decision :

pending for

(1) Revision of pay scales for Libra-
rians and DPEs are under consi-
deration.

(2) Extension of UGC scales to Agri-
culture Universties. 1 have written
to the Minister of Agriculture. He
has also told me that that proposal
too is under consideration and will
probably go to the Cabinet shortly.

(3) Allegation of victimisation against
the teachers going on strike were
made | have personaily taken up
with State Ministers, that all cases
instituted against teachers during
the period of strike including those
of arrests and detention may be
reviewed. 1 cannot say °‘‘may be
reviewed’’. 1 have requested them
that they may review these cases.

Action taken against the tcachers whick
might be construed as victimisation for
participation in the strike may be reviewed.
This is what I want to say. ‘

[Translation)

SHRI PRAKASH CHANDRA : The
issue of pay-scales was also raised at the
time of strike.

SHRI P. V. NARASIMHA RAO: 1
don’t think that any pcints have been left.
We accepted those demands which were
acceptable and rejected those which were
not acceptable.

MR. SPEAKER : He is forcing his way.
Prof. Madhu Dandavate.

[English)

PROF. MADHU DANDAVATE : How
can we be on four legs at the same time ?

MR. SPEAKER : Six legs.

PROF. MADHU DANDAVATE : Sir,
you see the manner in which tbe strike was
handled and negotiations were conducted.
Regarding this I would like to know from
the hon. Minister whether it is not a fact
that almost all the issues which were initially
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raised at the commencement of strike, all of
them, have been boiled down to two simple
propositions ?

Firstly, the teachers are not against
evaluation at all for the promotion. But all
that they say is there is an existing promo-
tion procedure machinery by which the
Academic Council can go through all the
cases and they may evolve norms for promo-
tion Will you consider this particular
demand of the teachers, so that some via
media can be found 7 Number two—part
of the same question, i.e. the second aspect
of the same question is: Is it nota fact
that under the new scheme which has been
arrived at, persons who are actually coming
to the same promoted post through two
different channels, these two categories will
have differential in emoluments; and that has
also created a lot of unrest and discontent
among the teachers ?

Will you give an assurance to the House
that on these two propositions you will keep
your mind open like a parachute, so that
good results can be produced ?

SHRI P. V, NARASIMHA RAO : My
mind was open right through. We kept the
merits of the case in mind. We went into
the Mehrotra Committee report, and what
that Committee's report had said about the
merit promotion scheme, and the manner in
which it was being implemented. Having
taken all these things into account, we came
to the conclusion that while the merit pro-
motion scheme should not be closed down,
and Government be exposed to the charge
that something which was already in force
has been closed down, we have thought of a
separate package in which answerability plus
cmoluments have been clubbed together in
a much more reasonable manner.

It is possible; it is open to any teacher
to opt for the old pattern in which there was
a merit promotion scheme in name, but
which was not being implemented properly;
even then we did not want to close it down,
inspite of the fact that there was a very good
case for closing it down. We did not want to
be too hard on some teachers who are not
really inclined to improve themselves. May
be they are in no condition to imporve them-
selves, no condition to lay themselves open
to evaluation and so on; and still they can

KARTIKA 21, 1909 (SAKA)

Oral Answers 14

continue in the old scheme, Witness younger
teachers, most of them met me and said:
‘We are prepared to be evaluated; we are
prepared to opt for the new scheme. We are
happy that you are trying to evluate us and
give us a challenge. We are taking up that
challenge. So, 1 am happy that both the
packages are on the table. It is for them to

choose.

PROF. MADHU DANDAVATE: You
have not replied about the Academic
Council. What is your objection to allowing
that matter to be raised in the Academic
Council ? (Interruption) Why this differcntial
in emoluments ?

SHRI P. V. NARASIMHA RAO : The
Academic Council was always in the picture.
The point is that the manner in which it has
been implemented, has been so adversely
commented upon, not by me, not by one
Vice-Chancellor, but by the Mehrotia
Committee itself, which ] cannot ignore.
Therefore, two packages had to be thought
of.

The other thing is that whatever anoma-
lies may arise-even now there are certain
cases in which certain anomalies may arise.
1 really do not know; I cannot make a
commitment. But if there is a real anomaly,
a real hardship, we always keep our mind
open, that all those anomalies are removed.
This is always done. This is the normal
procedure, but the point is one of principle;
they were urging that certain thing that
were available to them should not be taken
away. We said : we will not take them away:
but we have devised a separate package,
Now you choose.” That is all that there is
to it.

Mr. Dandavate spoke to me; I have told
him even before....

PROF, MADHU DANDAVATE : He
said the same thing. I thought he would
tell me something more.

SHRI P, V. NARASIMHA RAO :
There is nothing more. That is all,

[Translation)

SHRI V. TULSIRAM : Mr. Speaker,
Sir, it bas beeno observed that children do
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not study properly in schools. The poor and
the low salaried parents send their cbildren
to schools and arrange for their tuitions after
borrowing money with difficulty but those
children do not go to schools and colleges
for studies; instead they roam on the roads
like urchins. This creates problems. In
addition, teachers too go on strike during
the period of examination.

When the final examination is held,
the children score zero marks. But the
teachers promote them. You can very well
imagine as to how much intelligent such
children would be. No one knows who
among them will become a Minister, the
Prime Minpister or the President of India but
at least some of them should be intelligent.
For this, I would like to know from the
Hon. Minister that in spite of the teachers
being paid salaries regularly, though not
according to their demands, if they go on
strike, what ac'ion the Government is going
to take against them ? If in spite of pay-
ment of salaries rcgularly they go on strike,
the Government should take strict action
against them so that the children of the
country may study properly and they may
become good citizens. If the present position
continues, then we will go on strike.

SHRI P. V. NARASIMHA RAO : It is
a question to which 1 have no reply.

SHRI V. TULSIRAM : Let him remain
in that state then.

(English)
Demand for sponge iron

*g4 SHRI HARIHAR SOREN : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) the total demand of sponge iron in
the country;

(b) the total production capacity of each
sponge iron plant set up in Orissa and other
States;

(c) whether Government propose to
increase the production of sponge iron and
reduce the import in order to meet the
demand of sponge iron; and

(d) if so, the steps taken in this regard ?
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THE MINISTFR OF STEEL AND
MINES (SHRIM. L. FOTEDAR) : (a) to
(d). A statement is given helow.

Statement

(a) Sponge iron is a partial substitute of
ferrous scrap used in steel making. The
demand for this product is regulated by
technological and economic consideration.
Its use in steel making in India is of rather
recent origin and the demand is yet to pick
up in an appreciable way. During 1986-87,
The Electric Arc Furnaca Units in the
country used about 3 lakh tonnes of sponge
iron.

(b) Three sponge iron plants have been
set up in the country so far. Out of these,
two are in Orissa. They are :-

Name Location Installed capacity

(in tonnes)

Sponge Iron Kothagudem 60,000
India Limited, A.P.
Hyderabad,
Orissa Sponge Nayagarbh,
Iron Limited. Keonjhar,
Orissa. 1,50,000
IPITATA Sponge Keonjhar,
Iron Limited. Orissa. 90,000
3,00,000_

(c) Yes, Sir.

(d) Sponge iron industry has been de-
licensed with effect from March, 1985, with
a view to encourage quicker growth. A
linkage Committee has also been set up to
assist the entrepreneurs in getting coal and
fron ore linkages for their proposed units.
Allocation of natural gas has also been made
for setting up of two gas-based sponge iron
plants in the country.

SHRI HARIHAR SOREN : Mr. Speaker,
Sir, the Minister has stated the installed
capacity of each sponge iron plant located in
the country. I would like to know from the
Minister when these sponge iron plants
started commercial production; and whether
it is a fact that some sponge iron plants
like Orissa Sponge Iron Limited, Nayagarh,
Keonjhar District has not been able to
achieve the production according to the
installed capacity; if so, the reasons why it
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is not able to produce according to its
capacity ? Is it because of over staff parti-
cularly a large number of officials than the
actual necessity as a result of which the
Company is facing loss and is likly to fall
sick; if so, what steps the government is
proposing to take to revive the plant ?

SHRI M. L, FOTEDAR :1 would like
to inform the Hon. member that eight -units
of sponge iron plants have been registered
for the State of Orissa. All these are in the
private sector and none of them is in the
public sector. For these the total registered
capacity is 11.7 lakh tonnes and for another
it is 3 lakh tonnes. Out of these, only two
units are operational, six are not so far
operational. The difficulty with the "*sponge
iron units is that they are not producing
the sponge iron as per installed capacity be-
cause of problems in selling, since the sale
of sponge is largely dependent on the prices
of steel scrap. Since we propose that the
dependence on imported scrap should be
reduced, we are encouraging the sponge
iron industry in the country and for that
purpose we have delicensed these units and
anybody can have any sponge iron plant in
any part of the country; and we are also
giving incentives to the entrepreneurs. We
have formed a Linkage Committee under
the Secretary, Steel, as Chairman and with
two other members from the Department of
Coal and the Railways. This committee
will assist and help private entrepreneurs to
have these sponge iron units in different
States.

SHRI HARIHAR SOREN : Is it a fact
that some days back the officials of the
Sponge Iron Plant came to Delhi and had
a discussion with the Ministry. What are
the problems discussed with them and what
steps the government is proposing to take to
solve those problem ?

SRHI M. L. FOTEDAR: 1 am not
aware that during my tenure of office any
such representation has been made. 1 have
nothing on record to say that any such
representation has been made to my pre-
decessor. But, certainly, if any representa-
tion comes to us, we will try to help them as
best as we can.

SHRI ANANDA GAJAPATHI RAJU:
The Vishakhapatnam Steel Plant was started
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way back in 1971 when the foundation stone
was laid. Then this plant had not seen the
light of the day for a number of years. The
project is still being implemented and still the
production has not started and the power
plant also is needed. 1 ast time when I met
the Minister and requested, he said that
the plant has to be a capital intensive plant
and only then it can function because it is
-cost inefficient. So, I would like to know
from the Hon. Minister, whether the Visakba-
patnam steel plant will end up as a sponge
iron steel plant or will it be a stainless steel
plant like the Salem Plant, or will it produce
steel and bow many jobs will it create for
the people who have been displaced there by
acquiring the land ?

SHRI M. L. FOTEDAR : 1 hope, the
Hon. Member is from the State of Andhra
Pradesh. He is asking a question about an
integrated steel plant. However the question
being discussed relates to sponge iron plant.

SHRI ANANDA GAJAPATHI] RAJU :
I said. ‘would it end up as a sponge iron
plant’.

SHRI M. L. FOTEDAR : This steel
plant would not end up as a sponge iron
plant but we require some sponge iron for
this plan also and we are making adequate
arrangements for it. .

SHRI I. RAMA RAI : Sponge iron is a
substitute for steel scrap. Even now we are
importing a large quantity of steel scrap and
large amount of iron ore concentrate and
pellets are exported to different countries
from Mangalore, i.e. from Kudremukh iron
ore project. Will the Government consider
setting up a sponge iron plant in the public
sector at Mangalore, thereby reducing the
import of sponge iron and at the same time
saving the foreign exchange ?

SHR1 M. L. FOTEDAR : We are not
considering any such proposal to have a
sponge iron plant in the public sector. But
so for 15. units have been registered as
sponge iron units in the country but only a
few units of these are in operation at this
time. If the Hon. Member wants to have
any sponge iron unit in the State he is wel-
come to do that and I will take notice now
that he is starting it and whatever help he
requires we will give.
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SHRI 1. RAMA RAI : Not me preso-
nally.

SHRI1 M. L. FOTEDAR : Not you, per-
sonally, but I mean, for your State.

DR. V. VENKATESH : We are all
aware that about 20 years back the Govern-
ment of India in the name of getting votes
got the foundation stone laid for a plant in
Karpataka by the late Shrimati Indira
Gandhi. So far nothing has been done. 1
want to know whether it is just to cheat the
voters, or whether they are going to do it?
1 want a categorical answer. ([nferruptions)

MR. SPEAKER : Is the word ‘/cheat” a
parliamentary word ?

SHRI M. L. FOTEDAR : I can tell the
Hon. Member only one thing : That we know
how best to serve the people because we
represeant them.

DR. V. VENKATESH : The Hon.
Minister does not know anything about
Karnataka. What do you know ? For 20
years it is going on...(Interruptions)

MR. SPEAKER : Mr. Venkatesh, what
are you trying to prove ? What are you trying
to do ? Nothing goes on record. I have not
allowed him. Mr. Venkatesh, you can put a
question like a gentleman. Why have you to
be sarcastic about it ? Put a question. That
is all. This is not the way.

(Interruptions)*

MR. SPEAKER : This is not the way.
You have also been there. You cannot incri-
minate like this. Mind your language. 1 do
not like it. This is not the way. Just remain
in your senses and talk sense. Be reasonable.
You should not behave like that.

SHRI S. JAIPAL REDDY : Let him
answer the question. Let the Minister answer
the question. He has not answered.

MR. SPEAKER : What is the problem ?
Is there any guestion ? Do not interrupt. If
you get so much agitated there is no question
for answering. It is lost in tension. This is
not the way to ask a question. I do not like
it, and this is not the way to ask a question.
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SHRI M. L. FOTEDAR : Shall I reply
to it Sir ?

MR. SPEAKER : The best thing is that
you can reply something.

SHRI M. L. FOTEDAR : Perhaps, he
thought that 1 will get confused by the ques-
tion the Hon. Member bas asked. Let him
remain under confusion, but I would not like
to be confused myself.

The question pertains to sponge iron and
does not pertain to any steel plant or any
other integrated steel plant or any other
mini steel plant. Perhaps his problem is
about Vijayanagar Steel Plant. The Hon.
Member is welcome to see me and discuss
with me. He can ask any relevant question at
an appropriate time. 1 will be able to reply
and 1 will be able to tell the Hon. Member
what the State Government is doing.

Integrated Container Terminal at
Cochin Port

*85. PROF. K. V. THOMAS : Will tbe
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether a proposal for setting up of
an integrated container terminal at Cochin
has been accepted;

(b) whether order has been placed for a
new dredger for Cochin Port;

(c) if so, the price of the proposed new
dredger; and

(d) the new equipments sanctioned for
handling containers at Cochin Port ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The pro-
posal to set up an Integrated Container Ter-
minal at Cochin Port is under consideration.

(b) and (c). Tenders for the dredger have
been received.

(d) The new equipments envisaged in the
proposal under consideration are :

(i) quayside gantry cranes 2 Nos.
(ii) Transfer cranes 2 Nos.
(iii) Tractor Heads 19 Nos.
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16 Nos.
15 Nos.

(iv) Trailors
(v) Small Forklifts

PROF. K. V. THOMAS : Sir, Cochin
Port was once called the queen of the
Arabian Sea. Now this portis in sucha
crippled stage and had become the widow of
the Arabian sea. There has been proposals
to modernise the Cochin Port. One proposal
was for the integrated container terminal in
the Port and the second thing was for start-
ing an international container terminal at
Vallarpadam island which is a newly re-
claimed island by the port itself. If this
international terminal can be started at
Vallarpadam, then all the international ships
having the containers, which are now using
Colombo as a station for transferring these
containers, can make use of Cochin for this
purpose. So, I would like to know what has
happened to the second proposal of having
an international container terminal project
at Vallarpadam.

SHRI MADHAVRAO SCINDIA :
There is a suggestion about a transhipment
terminal at Vallarpadam. However, this is
at a very very preliminary stage and various
aspects are being , thought about it through
this suggestion about the preparation of
feasibility report, terms of reference and all
the other processes that are concerned with
the initiation of any implementation of such
a suggestion. As I said, it is still a sugges-
tion and thinking on this suggestion is still
at a very preliminary stage.

PROF. K. V. THOMAS : There are
two projects. One is to modernise the pre-
sent Cochin Port for containerisation and
the second is the Vallarpadam project. The
another thing is that Cochin had a dredger
called ‘Lady Wellington’ which was working
for more than one hundred years and now it
is out of commission. There is a proposal
with the Government of India to have a new
dredger. Now the present position in Cochin
Port is that about fifty per cent of the in-
come of the Cochin Port is being given to
the Dredging Corporation of India just for
doing the dredging work. So, the Cochin
Port would like to have its own dredger.
This proposal is with the Government of
India for more than ten years. Now they
asked for tenders and tenders are with the
Government. So, 1 would request the
Government to take an immediate decision
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so that atleast the income of the Cochin
Port remains with the Cochin Port, other-
wise more than fifty per cent of the income
is being transferred to the Dredging Corpora-
tion of India.

SHRI MADHAVRAO SCINDIA : Sir,
the Hon. Member is correct in saying that
Lady Wellington has outlived her economic
life and it is very necessary to acquire a new
dredger. The Ministry has already taien a
decision to acqu re such a new dredger. The
tender responses are under evaluation aod 1
think we should be in a position to take
some decision in the next few months,

SHRI THAMPAN THOMAS : Sir, the
main handicap of the Cochin Port is the
linkage. This is a man-made island where
wharfing is taking place, but it is not con-
nected by proper roads. One Bristow who
founded it, made two bridges and they are
still in use But they have out'ived their life.
This is always a great bottleneck. I would
like tu know from the Hon. Mnister whether
there is any proposal before the Government
to link this port with the southern side of
Cochin, thatis, with the Alleppy district
area where a national level road can be
constructed. On the other side, this road
can be connected with the Ernakulam main-
land of Kerala. So, I would like to know
whether there is any such proposal pending
with the Government, and if not, whether
the Government will consider this proposal
and revive the present condition of the
Cochin Port.

SHRI MADHAVRAO SCINDIA : Sir,
these are very precise details of the proposal.
1 will certainly make enquiries and inform
the Hon. Member. However, 1 would have
imagined that the setting up of the integrated
container terminal of such a large size would
have involved a study of the development of
the infrastructure in a comprehensive manner.
But | cannot tell the Hon. Member whether
this is a part of the proposal. However, I
will make enquiries and let the Hon. Member
know.

Staff strength at the Indian Language
Department of Banaras Hindu
University

*86 SHRIMATI D. K. BHANDARI :
Will the Minister of HUMAN RESOUKRCE
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DEVELOPMENT be pleased to refer to
reply given to Unstarred Question No. 2757
oo 13 August, 1987 and state :

(a) when proposals from Banaras Hindu
University for creation of additional posts
each of Professor, Reader and Lecturer were
received;

(b) the progress made with regard to
sanction of these additional posts;

(c) the present sanctioned strength of
academic staff in each section under Indian
Language Departmen” of Banaras Hiucdu
University; and

(d) the present strength of students in
each section under Indian Language Depart-
ment of Banaras Hindu Uamversity and
separately for Nepali Section ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO): (a) and (b). According to the infor-
mation furnished by the University Grants
Commission the proposal from the Banaras
Hindu Ubiversity for creation of two of
these posts was received on 21 April, 1987
and the proposal for creation o all these
posts was received on 21 July, 1987 by the
Commission. The proposal is under examina-
tion by the Commission.

(c) and (d). The information is being
collected and will be laid on the Table of
the House.

I would like to assure the Hon. Member
that we appreciate the maoner in which she
has been pursuing this matter of Nepali in
Banaras Hindu University. The matter is
now being considered. May be it is at tbe
final stages of consideration by the University
Grants Commission. 1 would personally take
some interest in it and see that the decision
is given as early as possible.

SHRIMATI D. K. BHANDARI : Sir,
1 am surprised to hear the same reply from
the Hon. Minister as was given to me on
13th of August by the State Minister
Shrimati Krishna Sabi Ji. Today also the
Hon. Minister has given the same reply say-
ing that the information is being collected
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and will be laid on the Table of the House.
I wonder how long our Government take to
collect such simple information,

SHRI P. V. NARASIMHA RAO : Sir,
obviously it is taking a little time because
probably it involves going a little out of tbe
way in the case of Nepali. There are certain
norms as to how many students have to be
there for the creation of a Professor’s post,
of Reader’s post, of a Lecturer’s post. May-
be, the UGC does not find this proposal
fitting properly into the accepted norms.
That is why it is my surmise that it is taking
a longer time. 1 will certainly request them
that Nepali language has to be given some
consideration in the Bunaras Hindu Univer-
sity and if it is possible, we will try to
expedite it. There is no other opinion about
it. The only thing is the UGC has been
considering the proposal for some time.

SHRIMATI D. K. BHANDARI : Sir,
I have all the information and the compara-
tive list of different languages also. I can
pass it on to him if it helps him in any way
to fulfil our request. 1 will give this state-
ment to him,

SHRI P. V. NARASIMHA RAO: Yes.

Computerisation of Centralised Traffic
Control and Passenger Information
System in Delhi

*87. SHRI MAHENDRA SINGH:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether Northern Railway propose
to instal a Computer operated centralised
traffic control and passenger information
system in Delhi to facilitate smooth train
operation and provision of fast and accurate
information to the public;

(b) if so, the details thereof; and

(c) the steps taken in that direction so
far ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) The project would provide micro-
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processor based train information system and
remote control signalling over 20 railway
stations located at Delhi Area. Visual Dis-
play Unit (VDU) terminals and key boards
would be provided in the Central Enquiry
Office at New Delhi for displaying the posi-
tion of all trains to and from the capnal
for furnishing this information to the rail
users. The project is estimated to cost about
Rs. 20 Crores out of which Rs. 8 Crores
approximately would be the foreign exchange
content.

(c) Letter of acceptance for this work
has been placed on M/s GEC General Signal
Limited U. K. Survey and design work has
been started.

SHRI MAHENDRA SINGH : As tbis
system has been quite acceptable in various
foreign countries, 1 would like to konw from
the Hon. Minister whether he is planning
similar system in the four major metropolitan
cities in the country and also other major
railway stations. 1 would also like to know
whether he is planning to manufacture this
system indigenously in our country.

SHRI MADHAVRAO SCINDIA : Sir,
under the terms of agreement with the firm,
the terms of agreement include technology
transfer and ultimately indigenous manufac-
ture of this system is envisaged. In the long
range planning, we have contemplated similar
systems to be provided at other metropolitan
cities and possibly in 20 other centres on the
Delhi-Bombay-Calcutta as well as Delhi-
Madras routes.

SHRI MAHENDRA SINGH : I would
like to know from the Hon. Minister whether
this scheme provides for improvement in the
information system for the passengers who at
present do not get exact information on the
platform.

SHRI MADHAVRAO SCINDIA : As a
result of introduction of this system, it will
greatly benefit the passengers in the sense that
they will come out with the real time infor-
mation and advance information of train
will be collected from 9 Stations—Panipat,
Rohtak, Mathura. Khurja, Hapur, Meerut,
Bagpat Road and Rewari—which will give
more accurate information to passengers.
Also at Declhi and Nizamuddin, special
modern display boards will be set up which
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will give real time information regarding the
arrival and departure time of the trains.
Enquiry Offices in Delhi and New Delhi and
Nizamuddin and a Cenualised Enquiry Office
in New Delhi would be provided with visual
display units and key boards automatically
displaying the train arrival and departure
timings. So, the passengers are very much
to,be benefited by this.

SHRi PRATAP BHANU SHARMA :
Mr. Speaker, Sir, as we are aware the
Railways are the biggest commercial organi-
sation in our country and our Government is
augmenting and modernising the entire
rallway system very effectively, 1 would like
to know from the Hon. Railway Minister
computerised traffic contiol
system will be applicable for the goods train
traffic also because 70% of the railway
revenue comes from the goods traffic. So,
bow are you going to connect this system for
control and monitor the goods train
traffic and also to monitor the tura-round
time of the waggons ?

SHRI MADHAVRAO SCINDIA : This
is not co-nected with the turn-round of the
waggon or o improve utilisation of the
waggon capacity. That is another syatem
which is under consideration of the Railway
Ministry. This system really is attuned to
the passenger convenience and improving the
passenger facilitics. There are two main
benefits from the system. I have already read
out one of the benefits as to how the passen-
ger would directly benefit by giving on the
real time information for arrivals and
departures of trains. But the second fall out
of tbis which would greatly benefit the system
would be that a manually controlled system
greatly decreases the efficiency of the control
of entries and exits into the Delhi area,
which you can well imagine is a tremendous
pressure on entries and exits from New
Delhi. And therefore, going on to 8 com-
puterised control system would  greatly
improve the efficiency of entries and exits.
Many times the Hon. Member must have
found that it is only about 25 minutes or
half-an-hour late at Faridabad and then you
have to hang on because you missed the
particular slot in which you were being
entered into New Delhi. All this will improve
that system and there will be a more
efficient utilisation of time regarding entry
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and exit of the train. These are the two
benefits that will accrue.

[Translarion)

SHRI GIRDHARI LAL VYAS : Mr.
Speaker, Sir, 1 want to know from the
Hon. Minister the number of such areas in
India as are backward and have not been
conpected with railway lines ? You are
spending so much on the computerisation
for increasing cfficiency but how that will
benefit 75 crore people of India ? This
money can be utilised in those areas where
railway lines have not been laid so far. The
foreign exchange you are thus spending is
not going to benefit the people of India.
Mr. Speaker, Sir, there are no railway lines
in the backward areas. Ask him to reply
this question.  *

MR. SPEAKER : Every thing will be
done turn by turn.

SHRI GIRDHARI LA' VYAS: They
are not laying even a single line in
Rajasthan and are spending crores of rupees
on computerisation.

(Interruptions)

[English)

SHRI AMAL DATTA : Sir, what the
Hon. Minister has said about the signalling
system, it is on that point that 1 want to
ask you a question. The signalling system
improvement in Delhi is no doubt necessary,
but 1 think the Hon. Minister will agree that
the commuter traffic coming to Delhi is not
even a fraction of what comes to Calcutta.
1 do not think that they have made any
improvement in the signalling system in
Calcutta as a result of which all long
distance trains have to stop at the outer
signals whenever they are late. Usually they
are supposed to arrive before the commuter
service starts arriving, If they are late even
by as little as half-an-hour, they ultimately
become late by one hour, one-and-a-half
hours to two hours because they have to
stand in outer signals. Thercfore, an urgent
pecessity is there to improve the signalling
system in metropolitan cities where the
commuter traffic is very dense. So, what is
being done in this connection for Calcultta,
Bombay and Madras ?
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PROF. MADHU DANDAVATE :
Because it is Beogal there are more red
signals there.

MR. SPEAKER : The
enter !

trains won’t

SHRI MADHAVRAO SCINDIA : 1t is
an on-going process. It js true that the
signalling system will be greatly improved by
computerised control and Delhi is really a
pilot projeci. Ultimately in our planning
we do envisage the extension of such a
system to other metropolitan cities and
signalling is a very importont part of railway
working and we are doing our best to
improve the signalling in the Calcutta area
also. We understand this problem.

Incidence of leprosy in tribal and
harijan colonies

+
*88. SHRI JAGANNAIH PATTNAIK:
SHRI H. B. PATIL :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state @

(a) whether Union Government have
conducted any survey regarding the number
of cases of leprosy in the country;

(b) whether incidence of leprosy 1s found
high in the tribal and harijan colonies and
also amongst students belonging to Scheduled
Castes and Scheduled Tribes;

(c) if so, the
wise; and

details thereof, State-

. (d) whether Government bhave framed
any plan to eradicate this disease and pro-
vide a preventive cover to the growing
leprosy population as well as the places
where incidence of leprosy is suspected to be
several times higher than the State average ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (d). A statement is
given below.

Statement

1. Leprosy cases ar: reported by all
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States. However the prevalencs of
the disease is not uniform It varies
from State to State and district to
district.

2. Diszase has no affinity to aay
particular group of the society. It
bas clustering tendency accentuated
by over crowding, poor hygiene
and mal-nutrition.

3. Survey of the community, patients’
families and school children has
been.made an integral part of duty
of leprosy workers under the
programme. This has been done
to detect the cas~s in the early
stage of the disease to achieve
complete cure and avoid disabilitjes.
There is no evidence to supgest any
recent increase in the incidence of
the disease.

4. National Leprosy Eradication
Programme has been launched to
achieve discase arrest activity in
all the leprosy cases by the year
2000 AD. Multi drug treatment to
leprosy cases is being planoed in a
phased manner so as to cover all
the 201 high endemic districts by
199S5. So far 48 such districts
with a population of 99.2 million
and 1.34 million leprosy cases have
been brought under MDT coverage.

5. To create awareness among the
community and to avoid social
stigma, health education activities
have been mounted through mass
media and involvement of voluntary
organisations.

6. Tbe research is on to develop
suitable leprosy vaccine to provide
preventive coverage.

SHR]I JAGANNATH PATTNAIK :1
would like to know from the Hon. Minister
what is the development and achievement in
our research work with regard to preventing,
early arrest of the discase and permanent
cure.

(Interruptions)
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KUMARI SAROJ KHAPARDE : 1 have
not followed your question. Will you please
repeat ?

[Translation)

SHRI JAGANNATH PATTNAIK :
What development has been made in the
field of research for prevention, early arrest
sod permanent cure of diseases.

[English)

MR. SPEAKER :
over.

Question Hour is

WRITTEN ANSWERS TO QUESTIONS

SCI's passenger steamer service at
certain ports on Bombay-Goa route

*39 SHRI SHANTARAM NAIK : Will
the Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether Shipping Corporation of
India’s passenger steamer Service operating
on Goa-Bombay sea-route, which has
commenced its regular service from 1
October, 1987 is not calling at the ports of
Jaygad, Musakaji, Jaitapur, Vijaydurg and
Devgad on its route; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b). The
Shipping Corporation of India vessels are
calling at all intermediary ports on scheduled
routes between Bombay and Panaji since
25th October, 1987.

Naogal-Talwara rallway line
*90 PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS be pleased to state :
(a) the progress in the construction of

Nangal-Talwara railway line in Himachbal
Pradesh as on 30 September, 1987;

(b) whether the railway line would be
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constructed upto Una, the District Head-
quarters, by the end of the current year and
upto Amb by the eud of Seventh Five Year
Plan;

(c) if so, the place upto which the land
has been acquired by the Railways and the
construction work initiated; and

(d) if not, what are the target dates for
the section-wis: co struction of the line upto
(i) Uoa (ii) Amb and \iii) Talwara ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 9 per cent
Rail line has been commissioned upto Rai
Mehatpur.

(b) to (d). Completion of the rail line
upto Una, Amb & Talwara will depend on
availability of resources in the coming years.
Land has becn acquired upto Km. 16.7
from Nangal Dam. Earthwork and construc-
tion of bridges from Rai Mchatpur to 11,4
Km. have been completed and work is in
progress from Km. 1).4 to 16.7

Pollution from Indraprastha
Power Plant

*91. SHRI M. RAGHUMA REDDY:
SHRI DHARAM PAL SINGH
MALIK :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether Indraprastha Power Plant
in New Delhi is releasing untreated
efffuents into Yamuna which render the river
Water unwholesome and poses a grave
threat to the acquatic aestheticism of the
Capital;

(b) if so, the details thereof; and

(c) the preventive steps taken to con-
trol the situation ?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL) :
(a) to (c). A statement is given below.

Statement

1. Yes, Sir, Indraprastha Thermal
Power Plant in New Delhi is relea-
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sing untreated effluent into the
Yamuna through three outlets viz.,
A, Band C. The eftfluent through
the outlet ‘A’ exceeds the prescribed
standards in respect of tempe-
rawure, that through ‘B’ exceeds
the standards for total suspended
solids and the discharge through
the third outlet *‘C’' meets the
prescribed standards. However, the
threat from the discharges of the
plant to the aquatic aestheticism of
the Capital has not been studied.

2. The Indraprastha Power Station
has prepared two reports on pre-
ventive steps to be taken to control
the situation. These reports contain
suggestion for provision of cooling
towers, tanks, screening units and
otber civil works for bringing
the effluent qulaity within the
prescribed limits.

3. A show-cause notice under Section
5 of the Environment (Protection)
Act, 1986, has been issued to
Indraprastha Power Station, as they
have violated the consent condi-
tions for discharge of effluents and
emissions under the Water (Preven-
tion and Control of Pollution) Act,
1974 and Air (Prevention and
Control of Pollution) Act, 1981.

4. The Central Pollution Control
Board has filed an application in
the Court under Section 33 of
Water (Prevention and Control of

' Pollution)* Act, 1974 for getting a
direction requiring Delhi Electric
Supply Undertaking (DESU) to set
up treatment plant within a speci-
fied time.

Development of Kakinada Port

*92, SHRI SRI HARI RAO : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

\a) whether the volume of goods to be
bandled through Kakinada port is increa-
sing progressively;
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(b) whether there is an urgent need for
development of Kakinada port in the light
of setting up of Fertiliser plants and Oil
and Natural Gas Commission operations at
and around Kakinada;

(c) if so, the steps proposed for deve-
lopment of the port; and

(d) the reasons for delay in releasing
funds for the development of the port ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) During the
10-year period 1977-78 to 1986-87 the
annual volume of cargo handled increased

progressively till 1983-84 but declined
thereafter.
(b) The development of Kakinada

would be beneficial to the development of

the hinterland.

(¢) According to information furnished

‘by State Government the main steps pro-

posed for the development of the port

are :

(i) Extension of the existing breakwater
by another 750 metres;

(ii) construction of suitable barge ber-
thing facilities.

(d) Out of Rs. 300 lakhs allocated
during the State’s VII Plan Rs. 131.151
lakhs have been spent upto 1986-87 and
Rs. 70.00 lakhs has been allotted during
1987-88. The releases are proportionate to
the elapsed plan period.

Extension of CIWTC services from
Haldia to Allshabad Via
Patna

*93. SHRI R. P. DAS :
SHRI H. N. NANJE GOWDA :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Central Inland Water
Transport Corporation has considered the
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possibility of using inland water resources of
the country for transportation of petroleum
products and coal;

(b) whether there is any proposal to
extend its services from Haldia to Allahabad
via Patna in the near future along the
National Waterway No. 1 in view of out-
stepping demand of oil;

(c) if so, the details thereof; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) CIWTC have
already been transporting POL products
between Haldia and Budge-Budge for vari-
ous oil companies. Marketing efforts for
oil and coal cargo are also being made.

(b) and (c). The CIWTC are currently
operating river services between Haldia/
Calcutta and Farakka which could be exten-
ded further upto Patna on commissioning of
the navigational lock at Farakka. The
service between Patna and Allahabad on the
National Waterway could be started after
completion of the ongoing Pilot Project.

(d) Does not arise.
Navigability of Hooghly river

*94. SHRI NARAYAN CHOUBEY :
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether Government are aware that
navigability of the Hooghly at Calcutta and
Haldia is fast deteriorating;

(b) the present drafts at Calcutta and
Haldia;

(c) the expected draft at Haldia when
it was planned;

(d) the measuress taken by Government
to increase the draft of the Hoogbly at
Calcutta and Haldia including the amount
spent so far; and
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(e) the results achieved ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) The navigability
of the river has shown improvement in
Haldia from 1986 and in Calcutta
during 19R7.

(b) The draughts at Calcutta and Haldia
differ from day-to-day depending mainly on
tides. During October 1987 it varied bet-
ween 5.3 meters to 8.4 meters at Calcutta
and between 7.9 meters and 9.3 meters at
Haldia.

(c) The designed draught at Haldia was
12 meters.

(d) The construction of Farakka Barage
project was completed duricg 1975 in order
to increase fresh water flow into the river
Hooghly during the summer months. In
addition, extensive rivar traioing and correc-
tive works at a cost of Rs. 12 crores were
also undertaken to inciease the depth in the
navigational channel leadiog to Calcutta.

For Haldia, construction of spurs to
check bank erosion and other river training
works and dredging were undertaken at a
cost of Rs. 10 crores for improvement of
draught to Haldia Port.

In addition to the above training works,
a comprehensive project amounting to Rs.
40.50 crores involving river training and
dredging for improving the draughts of
Haldia and Calcutta is under implementa-
tion. The amount spent upto March 1987
on this scheme is Rs. 11.90 crores.

(¢) As a result of the various steps,
shifting of the shipping channel has been
arrested to a great extent and erosion of the
river banks has been controlled and the
navigability improved.

Preservation of Temples in
Bhubaneswar

*95. SHRIMATI JAYANTI PATNAIK :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :
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(a) whether a large number of ancient
temples in national monuments in and
around Bhubaneswar are in a dilapidated
condition; and

(b) if so, the steps taken for the proper
preservation of those temples ?

THE  MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMH
RAO) : (a) None of the monuments under
central protection are in a dilapidated
condition.

(b) Question does not arise.

Expenditure on modernisation of
Durgapur Steel Plant

*96. SHRI AMAL DATTA : Will the
Minister of STEEL AND MINES be pleased
to refer to the reply given to Unstarred
Question No. 3868 on 20 August, 1987
regarding expenditure on modernisation of
Dugrapur Steel Plant and state :

(a) whether Government’s sanction has
been given to the scheme for modernisation
of Durgapur Steel Plant; if so, what is the
figure for which sanction has been given and
estimated annual expenditure till completion;

(b) what steps, if any, have been taken
to select contractors/consultants for turnkey
packages;

(c) whether the quality of steel produced
after expansion will be different; if so, in
what respect; and

(d) the implications of modernisation in
terms of employment and product range ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) Yes,
Sir. Government has approved the moder-
nisation of Durgapur Steel Plant at an
estimated cost of Rs. 1357 crores. The
year-wise expenditure will depend on the
pace of work from year to year.

(b) Steel Authority of India Limited
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(SAIL) have in consultation with their princi-
pal Consultant, M/s Melallurgical &
Engineering Consultants India  Limited
(MECON}), short-listed tenderers against
various packages of work.

(c) No, Sir.

(d) The product range of Durgapur
Steel Plant will remain unaltered after moder-
nisation. SAIL bave undertaken an exercise
to ensure rationalisation of the staff and
redeployment of manpower to suit new
technologies under modernisation.

[Translation)

Attack on Indian Ship In Gulf

*97. DR. CHINTA MOHAN :
SHRI YASHWANTRAO
GADAKH PATIL :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether recently an Indian Oil ship
was attacked in the Persian Gulf;

(b) if so, the facts in this regard;

(c) whether Government have assessed
the loss caused by this incident; and

(d) if sov, whether Government have
preferred its claims with the concerned
Government for payment of compensation
for the loss of life and property caused due
to this incident ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b). Yes,
Sir. On 2-10-87 the Indian Ship MT °‘SPIC
EMERALD’ was attacked by a gun boat
while on voyage from Al-Jubail to Dubai
damaging the ships side. No loss of life or
injury to any person is reported. However
the vessel reached Dubai on its own power.

(c) The financial loss as initially repor-
ted by the owners is assessed as U.S. Dollar
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50,000/-. Final estimate of cost would be
available only after vessel is dry docked.

(d) As the identity of the attackers
could not be finally established no claims
etc. could be preferred.

[English)

Damage to Railway Tracks due to
floods in Bibar

*98 DR.G.S RAJHANS:
SHRI LALITESHWAR PRASAD
SHAHI :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether due to unprecedented floods
in Bihar recently, the railway tracks bet-
ween Madhubani, Jhajharpur, Nirmali and
Laukshi have been badly damaged;

(b) whether Union Government have
received several representations for their
repair;

(c) if so, the steps taken by Government
in this regard; and

(d) when the tracks will be completely
repaired ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
Yes, Sir.

(c) and (d). Restoration work was taken
up by the N. E. Railway on a war-footing
and the traffic restored expeditiously on all
the effected sections, except the 2 branch
line sections, Sakri-Nirmali and Jhanjharpur-
Laukaha Bazaar where the restoration work
was hampercd due to prolongauon of the
flood condnions, including occurrence of
Resto-
ration woks on both these sections are now
1n pood progress and these are cxpected to be
completed within this month (Noyember,

1987).
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Damage to Bijapur Gumbaz due
to railway traffic

*99. SHRI V. S. KRISHNA IYER :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government are aware that
due to close proximity between Bijapur
Railway Station and historical Boli Gumbaz,
there is an apprehension of this monument
being damaged due to railway traffic;

(b) whether Government have received
complaints from tourists that echoes are not
audible due to railway traffic; and

(c) if so, whether Government propose
to shift the railway line to a safe distance
from this monument before permanent
damage is done to it ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b).
No, Sir.

(c) Does not arise.
Mail trains with 26 bogies

*100. SHRI S. G. GHOLAP : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether Government have taken a
decision to run mail trains with 26 bogies;

(b) if so, the details thereof including
the time by which it is likely to be imple-
mented and the routes; and

(c) the action proposed to be taken to
provide the facility of longer platforms
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c).
Running of longer passenger trains is still at
an experimental/trial stage. The decisions
regarding optimum number of coaches on
these longer trains will be taken at the
appropriate time. ;
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Revision of scholarships for
students of Lakshadweep

*¥101 SHRI P. M. SAYEED : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have received a
proposal from Lakshadweep Admipistration
for upward revision of scholarships for
students of Lakshadweep;

(b) if so, the revised rates proposed by
the Lakshadweep Administration;

(c) the action taken or proposed to be
taken in the matter; and

(d) the time by which the revised rates
of scholarships would be made applicable ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) No, Sir.

(b) to (d). Do not arise.

Iron ore exported by Kudremukh
Iron Ore Co.

801. SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR : Wil the
Minister of STEEL AND MINES be pleased
to state :

(a) the quantum of iron ore exported by
Kudremukh Iron Ore Company Ltd. in
1986-87;

(b) the target set for the export of iron
ore by the said Company during tbe year
1987-88;

(c) the steps taken to achieve the target;
and

(d) the details of the profit earned from
tbe export of iron ore in 1986-87 ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) In
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1986-87 the Kudremukh Iron Ore Company
Limited (KIOCL) exported 3.36 million
tonnes of iron ore in the form of con-
centrate and 0.15 million tonnes in the form
of pellets.

(b) For 1987-88 KIOCL have set a
target for export of 3.94 million tonnes of
concentrate and 0.66 million tonnes of
pellets.

(¢) KIOCL have already obtained firm
orders for sale of 3.37 million tonnes of
concentrate and 0°85 million tonnes of
pellets. Vigorous efforts are being made by
the Company to obtain further orders.

(d) The company earned a gross margin
of Rs. 9.42 crores from sales in 1986-87.
After providing for interest, depreciation
and prior period adjustments, there was a
net loss of Rs, 15.37 crores during the year.

[Translation]
Plantation of herbs

802. SHRI KAMLA PRASAD RAWAT :
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether Union Government propose
to implement a programme for growth and
exploitation of medicinal herbs in Chamoli
district of Uttar Pradesb; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) No,
Sir.

(b) Question does not arise.

[English]

National Policy on Mining Education

803. DR. SUDHIR ROY : Will the
Minister of STEEL AND MINES be plcased
to state :
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(a) whether there is any National Policy
on Mining Education;

(b) if so, what are the essential features
thereof;

(c) whether our country is self-reliant
in respect of trained mibing personnel;

(d) whether Government are considering
to bring about further improvement in
mining education; and

(e) if so, the details thereof ?

THE MINISTER FOR STEEL AND
MINES (SHRI M. L. FOIEDAR) : (a) to
(e). The information is being collected and
shall be laid on the Table of the House.

Mass displacement in mining areas

804. SHRI PURNA CHANDRA
MALIK : Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether Government are aware that
mass displacement of villagers has become
a reality in the mining areas;

(b) if so, the total arca at present
covered by mining and what is the planned
overall programme to bring new areas under
mining and total number of people displaced
and are likely to be displaced annually;

(c) whetber Government bave prepared a
plan for their rehabilitation; and

(d) if so, the details thereof with likely
expenditure ?

THE MINISTER FOR STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) to
(d). Total areca covered under mining lease in
the country at present is approximately 7997
Sq. Km. out of which the area where
mining operations arc actually in progress is
about 5118 Sq. Km.

Brioging new areca under mining opera-
tions depends on various economic cen-
siderations including potentiality of the
area; there is no overall programme in this
regard.
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Large scale displacement of people in
mining areas has not besa normally taking
place. Some displacement takes place in case
of big mining projects which necessitaies
rebabilitation of the displaced families and
such rehabilitation measures are invariably
under taken by the Project Authorities.

To safeguard the interest of the owner
and occupier of the land where mining opera-
tions are to be carried on, Central Govern-
ment have amended the Mineral Concession
Rules, 1960 which now provides that an
applicatlon for grant or renewal of mining
lease has to contain the consent of the owner
and occupier of the land for undertaking
mining operations thereon. It has also bzen
mide a condition in the leasc deed that
the lessee shall, in the matter of employ-
ment, give preference to tribals and to the
persons who become displaced because of
taking up of mining operatious.

As rehabilitation of displaced persons is
geoerally executed through the respective
State Governments, information about likely
expenditure in rehabilitatlon of displaced
persons will be collected and laid on tbe
Table of the House.

Air pollution in Dhanbad

805. SHRI SAIFUDDIN CHOWDHARY :
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether rate of air pollution has been
increased in Dhanbad town and its surround-
ings due to the open cast mining of coal and
stack burning of coal by Bharat Coking Coal
Limited; and

(b) whether Government intend to study
the effect and rate of pollution in Dhanbad
jointly by tbe premier Institutes like National
Environmental Engineering Research Insti-
tute, Nagpur and Central Fuel Research
Institute, Dhanbad ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) Yes,
Sir.

(b) No, Sir. A study has recently been
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completed by the Central Board for Preven-
tion and Control of Water Pollution in
collaboration with Bihar State Pollution
Control Board and the Central Fuel
Research Institute, Dhanbad.

Rail Yatri Niwas at Howrah

806. SHRI SYED MASUDAL
HOSSAIN : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the construction work of the
proposed Yatri Niwas at Howrah 1n West
Bengal has been started;

(b) if not, the reasons therefor; and

(c) the expected time when the project
would be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Does not arise.

(c) The work is likely to be completed
by March, 1989.

Illegal cutting of trees

807 SHRI GURUDAS KAMAT : Will
the Minister ot ENVIRONMENT AND
FORESTS be pleased to state :

(a) the number of complaints received
against the cutting of trees in reserved forests
area during the last three years, State-wise;

(b) the number of persons arrested and
convicted for cutting trees in reserved forests
arca for the above period, State-wise; and

(c) the steps taken by Government to
save the trees ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) and
(b). Details will be collected and placed: on
the Table of the House.
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(c) The following guidelines have been
issued to the State Governments/UT's to
save the trees :

(i) Checking illicit felling of trees
and removal of forest produce.

(ii) Fnforcement of the provisions of
the Indian Forests Act.

(iii) Proviling deterrent punishment to
the offenders.

(iv) Programme for Wasteland Deve-
lopment for fodder.

(v) Strengthening of Forest Protection
Forces.

(vi) Control on shifting cultivation.

(vii) Stricter control on functioning of
saw and Veneer mills.

(viii) Increase in protected areas like
Wildiifc Sanctuaries and National
Farks.

(ix) Closure of vulnerable forest arcas
to grazing.

(x) Promotion of use of alternative
fuel 10 reduce pressue on foiests
on accoun! of firewood extraction.

(xi) Substitutions of wood in indus-
tries, railways and other uses.

(xii) Elimination of contractors.

(xiii) Guidelipes for preparation of
working plans and felling in the
forests issued to State/UTs for
conservation of frugile areas in
particular.

(xiv) Restriction on felling trees above
an altitude of 1000 meters.

In addition, the Central Government
has introduced a Centrally Sponsored Scheme
for development of infrastructure for pro-
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tection of folests from biotic interference,
under which funds are provided to the State
Governments on a shared basis, to prevent
illegal exploitation of forests.

Report of the inquiry committee in
respect of Cochin Shipyard

808. SHRI S. JAIPAL REDDY : Will
the Minister of SURFACE TRANSFORT
be pleased 10 state :

(a) whether the Commuttee appointed by
the Chairman-cum-Managing Ditector to
enquire into the complaints against some
members of the Board ot Directors ot the

Cochin  Shipyaid bas submuitted its 1eport;
and

(b) if so, the recommendations made in
the report and the action taken thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TKANSPORI
(SHR! RAJESH PILO1): (a) and (b).
Cochin Shipyard Limited had appointed an
Eoquiry Committee, headed by GM (Finance)
of CSL, to examine malier of excessive pro-
curement of pipes and o streamline the pro-
cedures followed. On the basis ot the report
made available, CMD has been asked to
pin-point officers responsible and to iake
action against them.

Introduction of a train between
Varanasi and Dwarka

809. SHRI AMARSINH RATHAWA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is apy proposal to
start a train connecting Varanasi-Dwarka;
and

(B) if so, the details thercof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (=) No, Sir.

(b) Does not arise.
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Booking and enquiry sys'tem in
railways

f10. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the Ministry have any
plans to improve the system for onward
booking and the enquiry system in railways;
and

(b) if so, the details of steps taken to-
wards such improvement ?

THE MINISTER OF STATE OF THE
'MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b).
Steps are taken on a continuing basis to
improve the system for onward booking and
the enquiry system on the railways. Some of
the measures taken are :

I. Onward Booking :

(i) Major reservation offices have been
brought on the railway teleprinter
circuits.

(ii) Courier system has been introduced
for exchange and confirmation of
reservation messages between impor-
tant cities.

(iii) Reservation messages are being
handled on computers in Delhi
area.

I1. Enquiry System :

(i) Hot lines have been provided bet-
ween important Train Control
Offices and Enquiry Offices for
relaying the latest information
about the running of passenger-
carrying trains.

(ii) For easy accessibility, multiple tele-
phone lines with hunting facilities
have been provided in the Railway
Enquiry Offices at metropolitan
cities.

(iii) Senior officers and Senior Super-
visors ring up Enquiry Offices and
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take up with the staff who do not
attend promptly to public calls or
do not give proper information.

Electrification of railway lines in
Haryana

811. CHAUDHARY RAM PARKASH :

Will the Minister of RAILWAYS be pleased
to state :

(a) the names of railway lines proposed
for electrification, passing through Haryana,
during the current financial year; and

(b) the progress made so far in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Nil, Sir.

(b) Does not arise.

Action plao to revive navigation
transport

_ 812. DR. B. L. SHAILESH : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) the rivers being declared as National
Waterways during the current Plan period;

(b) whether any action plan has been
prepared to revive npavigation transport in
the country to ensure coordinated planning
for waterways,

(c) if so, the broad outlines thereof and
the capital outlay involved;

(d) the progress made so far in develop-
ing the Ganga for navigation and creating
infrastructural facilities to provide facilities
for night navigation;

(e) whether any infrastructural will be
located at Allahabad;

(f) if so, the details thereof; and
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(g) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) In the 7th
Five-Year Plan the rivers Brahmaputra, the
Godavari, the West-Coast Canal (Quilon-
Cochin Section), the Krishoa and the
Sunderbans are proposed for declaration as
National Waterway.

(b) and (c). The action plan envisared
n the 7th Plan includes development of the
National Waterways, hydrographic surveys
of important waterways, acquisition of addi-
tional fleet by CIWTC, modernisation of the
Rajabagan Dockyard, development of various
important waterways under state sector etc.
In the 7th Five-Year Plan a total outlay of
Rs, 225.73 crores has been made for deve-
lopment of Inland Water Transport in the
country, Out of this Rs. 155 00 crores is in
the Central Sector and Rs. 70.73 crores in
the State Plan Sector.

(d) Three schemes for development of
infrastructural facilities on Ganga-Hooghly-
Bhagirathi river system have been sanctioned
for each of the stretches Haldia-Farakka,
Farakka-Patna and Patna-Allahabad at a
cost of Rs. 189.50 lakhs, Rs. 394 lakhs
and Rs. 978.60 lakhs respectively, Works
on these schemes are in progress and are
expected to be completed during 1988.
However, commercial navigation upstream
of Farakka upto Patna is feasible subject to
the commissioning of Farakka Lock. No
night navigation facility is envisaged in this
stretch for the present as also for the
Allahabad-Patna Stretch. Chanriel marking
and aids to nav.gation including night navi-
gation facilities are envisaged in the Haldia-
Farakka stretch.

(e) to (g). The Inland Waterways Autho-
rity of India has planned to set up an IWT
terminal at Allahabad at an estimated cost
of Rs. 26.00 lakhs.

Assistance to States for medicines

813. SHRI ANIL BASU: Will the
Minister of HEALTH AND' FAMILY
WELFARE be pleased to refer to the reply
given to Unstarred Question No. 759 dated
30th July, 1987 regarding assistance 10
States for medicines and state :
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(a) whether the information has been
collected;

(b) if so, the details thereof; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (c). There are several
programmes under the Ministry of Health
and Family Welfare under which assistance
to States for medicines have been given.
Since the information is to be collected state-
wise for all the programmes for 3 years
scparately, it involves considerable time and
labour for coliection and compilation of the
same Although most of the information
has been collected some more information/
clarification is to be obtained before a reply
in fulfilment of assurance given to the Lok
Sabha Question No. 759 answered on 30th
July, 1987 is given.

Women's colleges in rural areas

815. SHRI CHINTAVANI JENA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the policy in regard to setting up of
women’s colleges in rural areas;

(b) the number of women’s colleges so
far established in rural areas in the country,
State-wise; and

(c) the details of facilities being given
to women's colleges in rural areas ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) The
primary responsibility for establishing colleges
including women's colleges is that of the
State Government. The Central Government
have not laid down any criteria for establish-
ment of women's colleges.

(b) A statement indicating the list of
women's colleges functioning in the rural
areas of the country, state-wise, is given
below.
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(c) The University Grants Commission
provides development grants to colleges
which have a minimum enrolment of 250
students in degree courses. In the case of
women'’s colleges the Commission has relaxed
this requirement to 150 students. In addition,
the Commission provides 75 per cent of the
approved cost for construction of women's
hostels against the usual 50 per cent.

Statement

Sl No. of women’s
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State/Union
No. Territory colleges in rural
areas

1. Andhra Pradesh 6
2. Assam 2
3. Bihar —
4. Goujarat 3
5. Haryana 5
6. Himachal Pradesh —_
7. Jammu & Kashmir 1
8. Karnataka 5
9, Kerala 5
10. Madhya Pradesh 3
11. Mabharashtra 2
12. Manipur —_
13. Meghalaya —_
14. Nagaland —_
15. Orissa —_
16. Punjab 12
17. Rajasthan 10
18. Tamil Nadu —_—
19. Uttar Pradesh 4
20. West Bengal 3
21. Delhi -
All India 61

Moradabad bye-pass

816. SHRI HAFIZ MOHD. SIDDIQ:
Will the Minister of SURFACE TRANS-
PORT be pleased to state :
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(a) whether work on the Moradahad
bye-pass has not commenced though sance-
tioned more than a year ago;

(b) if'so, the steps taken to complete
the work and the time by which it is expect-
ed to be completed;

(c) whether the condition of National
Highway No. 24 between Moradabad and
Rampur is very poor and needs immediate
attention; and

(d) if so, the measures taken to improve
the condition of the National Highway ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) The construc-
tion of Moradabad Bye-pass on National
Highway No. 24 has not been sanctioned so
far.

(b) Does not arise,

(c) and (d). The National Highway No.
24 between Moradatad and Rampur is gene-
rally in traffic worthy condition and the
works of improvements are carried out
keeping in view the availability of funds and
inter-se priority on all India basis.

Persons recruited in SAIL Plants

817. SHRI MANIK SANYAL : Will the
Minister of STEEL AND MINES be pleased
to state the number of persons recruited in
different steel plants under SAIL during the
last three ycars, plant-wise and year-wise
details thereof ?

THE MINSTER OF STEEL AND MINES
(SHRI M. L. FOTEDAR) : The number of
persons recruited in defferent steel plants
under SAIL. during the years 1984, 1985
and 1986 are given below :

Bhilai Steel Plant

Durgapur Steel Plant

Rourkela Steel Plant

Bokaro Steel Plant

Indian Iron & Steel Company
(Burnpur & Ore Mines)

Alloy Steels Plant

Salem Steel Plant

Recruitment made during

1984 1985 1986
1467 2116 16—75
338 290 196
724, 440 456
536 989 434
514 287 105
101 62 24
30 4 5
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Movement of essential items'for
drought relief

818. SHRI LAKSHMAN MALLICK:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Railways have extended
their cooperation to maintain high priority
movement of essential items like foodgrains,
edible oils, fodder and diesel to drought and
flood affected parts of the country during last
6 months;

(b) whether Railways have also given
priority toproviding water and electricity in
all railway establishments and to create
greater awareness among the staff; and

(c) if so, the details regarding the plan
of Government in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Yes, Sir.

(c) All possible measures have been
taken by the railways to conserve water and
augment water sources. The measures include
stoppage of water leakages in pipe-lines and
water tanks, re-cycling of waste water,
review of existing distribution net-works and
modifications wherever necessary. For pur-
poses of augmentation of water sources, new
and deeper tube-wells are being provided,
sick tube-wells are being revived by com-
pressor/chemical treatment. Action has also
been initiated to install plants for conversion
of brackish water into potable water.

All concerned have been instructed to
optimise on the energy utilization by elimina-
ting wastage in all its forms, and, by taking
measures like replacement of ordinary electric
lamps with more efficient mercury/sodium
vapour lamps, etc.

Purchase plan of Homoeopathic
Maedicines

819. SHRI SIDHA LAL MURMU : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :
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(a) what is the annual purchase plan of
the Central Government and various State
Governments for homoeopathic medicines;

(b) whether against this plan, imported
homoeopathic medicines are allowed to be
purchased; and

(c) if so, the details of purchases made
during the last three years ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The annual purchase plan
for homoeopathic medicines under the
Central Government Health Seheme is as
detailed in the statement below To the
extent information is available with the Mini-
stry of Health and Family Welfatre, none of
the other Ministries/Departments of the
Government of India has drawn up such
annual purchase plan for homoeopathic medi-
cines. As far as State Governments are con-
cerned, ‘Health’ being a State subject, the
Central Government are nct involved in the
purchase of homoeopathic medicines by the
State Governments; nor is such information
available with the Central Government.

(b) Imported medicines are not allowed
to be purchased against the purchase plan
under the CGHS.

(c) As fas as CGHS is concerned, the
requisite information is ‘nil’.

Statement

1. Registration of firms as Approved
Supplier to CGHS is done every year through
DAVP advertisement in National dailies. The
firms are approved if they qualify to norms
prescribed under Medical Store Manual.

*. CGHS has its Homoco Formulary
which is so far screened every year for addi-
tions and deletions by inviting suggestion
from CGHS Homoeo Dispensaries all over
the country. Then screened by a preliminary
committee of M. O. Incharges of all Delhi
dispensaries. The final and ccomprehensive
list of drugs in the formulary is prepared and
are then placed before CGHS Homoeopathic
Formulary Advisoty Committee for approval
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uader the Chairmanship of Advisor(Homoeo)
to Government of India and members consis-
ting of Dy. Director CGHS, CMO (Stores,
MSD) Dy. Adviser (Homoeo) M/O Healih
and Family Welfare, Senior Homoeo Physi-
cian (CGHS), three Medical Officers of Delhi
and Officer Incharge, Homoeo Store Depot
as Convenor. This formulary is the official
schedule appended to Rate Enquiry for pur-
chase of Homoeo Medicines in CGHS, duly
approved by Director (CGHS).

3. The Annual tender of Rate Enquiry
is seat to Registered approved Supplier under
CGHS. The purchase procedure involves
testing of samples on opeming of tender.
These are sent for protocol testing at
Homoecopathic Pharmacopoeia Laboratory,
Ghaziabad. The firms whose samples fail
are not eligible for Rate Contract for those
group of medicines.

4. The approval of rates made through
CGHS Purchase Advisory Commitiee under
the Chairmanship of Adviser (Homoeo)
Government of India with other members
as under (2) above.

5. The annual forecast quantities required
for purchase by CGHS Dclhi is made on
DPAR proforma and is finalised by a com-
mittee of four members—Sr. Homoeo Phy-
sician (CGHS), M. O. Incharges of two
dispensaries and officer Incharge or Homoeo-
pathy Store Depot. This is duly approved by
Director, CGHS.

6. The supply orders are sent on 4 and
6 monthly requirement with delivery period
of 60 days and subject to extensinn of 30
days under special circumstances.

7. Theiacceptance of supply is made
after every batch is tested at Homoeopathic
Pharmacopoeia Laboratory, Government of
India, Ghaziabad and Inspection notes are
issued after satisfactory test report.

Ticketless Travelling

820. SHRI MOHANBHAI PATEL:
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of checks conducted to
detect ticketless travelling since January,
1987;
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(b) the number of persons detected and
fine realised since January, 1987 zone-wise;

(c) whether ticketless travel is on the in-
crease; and

(d) the steps being taken to educate
people against ticketless travelling ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) : (a) The number
of checks conducted on the Railways during
January-September 1987 was 3.20 lakhs.

(b) The necessary information for
January-September | 987 is given below :

Railways Number of persons Amount
detected travelling of Rly.
without ticket or dues re-
with improper  alised
tickets \Rs. in
(in lakhs) lakhs)

Central 6.77 182.51
Eastern 8.79 146 68
Northern 6.67 214.42
North Eastern 3.30 55.24
Northeast Frontier 1.30 45.24
Southern 3.17 98.56
South Central 3.29 122,47
South Eastern 7.59 126.86
Western 7.59 165.09
(¢) No, Sir.

(d) With a view to educating the travel-
ling public against ticketless travel, the
hazards and consequences of ticketless tra-
velling highlighted tbrough different means
pamely (i) information published in the Rail-
way time-table (ii) advertisements in News-
papers and on radio (iii) display of short
films in cinema halls and television (iv) deli-
vering lectures in educati>nal institutions and
(v) frequent announcements on the public
address system at important stations.

Swedish aid for health schemes

821. DR. G. VIJAY RAMA RAO :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state @
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(a) whether Sweden has given Rs. 42
crores for Health Plan and if so, the details
thereof and the utilisation thereof;

(b) whether Sweden bad given similar aid
for health schemes earlier also;

(c) whether some other countries have
promised aid fcr health and if so, the details
of aid received earlier for health, country-
wise and year-wise during the last three
years; and

(d) whether benefits have been monitored
and evaluat:d so far ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Sweden has provided two
hundred and nine million Swedish Kroners
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Rs. 44,72 crores approx.) from 1987-88 to
1989-90, through UNICEF, for Universal
Immunization Programme (UIP) to India.
Out of this 97 million Swedish Kroners (Rs.
20.75 crores approx.) have been disbursed
upto 30.9.1987.

(b) Yes.

(c) Foreign aid is received for various
health and family welfare programmes from
various countries and bilateral agencies.

A statment indicating such aid received
from some of these countries/agencies is
given below.

(d) Evaluation of the benefits achieved
under various foreign aid programmes is
regularly done.

Statement

Dez1ails of Foreign Assistance Received for various Healih and Family Welfare
Programmes during the last three years

Country Period Agreed Amount Amount Received
1 2 3 4
Sweden (i) 1984-85 to 143 Million SEK 67.5 Million SEK
1988-89 (Rs. 1152.07 lakbs) (upto September, 1987)
(Rs. 1152.07 lakhs)
(ii) 1985-86 27.6 Million SEK 14.4 Million SEK
1987-88 (Rs. 471.07 lakbs)  (upto September, 1987)
(Rs. 471.07 lakhs)
Norway 1984-87 87.0 Million NOK  62.0 Million NOK
(Rs. 1412.06 lakhs) (upto December, 1986)
(Rs. 1027.68 lakhs)
Japan (i) 1986 1.973 Million Yen -
(Rs. 1598.86 lakhs)
(i) 1987 1.346 Million Yen

(Rs. 1090.77 lakhs)
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1 2

US AID
(Area Project)

(i) 1984-85
(i) 1985-86
(iii) 1986-87

DANIDA (i) 1984-85
(Aren Project)  (ii) 1985-86
(Denmark) (iii) 1986-87

U. K. (DDA) (i) 1984-85

(ii) 1985-86

(iif) 1986-87
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|
3 4
ane Rs. 1039.70 lakhs
.on Rs. 952.01 lakhs
Rs. 80 .42 lakhs
.. Rs. 919.64 lakhs
- Rs. 510,43 lakhs
Rs. 820.61 lakhs
- £ 2.5 Million
(Rs. 500 lakhs)
o= £ 2,6 Million
(Rs, 520 lakhs)
£ 0.1 Million

(Rs. 0.20 lakhs)

Conversion of Bangalore Mysore
rail line

822, SHRI V. KRISHNA RAO : Wwill
the Minister of RAILWAYS be pleased to
state :

(a) the progress achieved so far with
regard to the completion of conversion of
metre gauge railway into broad gauge bet-
ween Bangalore and Mysore; and

(b) by what time this conversion work is
likely to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Present
progress of the work is 16%.

(b) Completion of this work will depend
on availability of resources in the coming
year.

Recognition to Sidhartha Medical
College, Vijayawada (A.P.)

824. SHRI S. PALAKONDRAYUDU :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the Medical Council of India
has not yet recognised the Siddhartha Medi-
cal College, Vijayawada, Andhra Pradesh;
and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). The Cullege has
not yet been recognised, as it does not fulfil
the minimum requirements by way of staff,
accommodation clinical facilities, equipment,
laboratories, library etc. as prescribed by the
Medical Council of India.

Seclection Procedure of Members of
Censor Board

825. SHRI MANIK REDDY : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) the procedure of selection/nominating
tbhe members to the Censor Board and their
duration of the term; and

(b) the number of Censor Boards func-
tioning in the country ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) For
the purpose of sanctioning films for public
exhibition, Section 3(1) of the Cinematograph
Act, 1952 (37 of 1952), empowers the
Central Government to constitute a Board,
called the Board of Film Certification, which
shall consist of a Chairman and not less than
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twelve and not more than twentyfive other
members, appointed by the Central Govern-
ment, Under rule 3 of the Cinematograph
(Certification) Rules, 1983, a member of the
Board, including Chairman, shall bold office
during the pleasure of the Central Govern-
ment. The Chairman shall bold office for a
period of 3 years but shall continue to hold
office until his successor is appointed, while
every other member shall hold offi e for a
period not exceeding 3 years. Pending the
appointment of a successor to the Chairman,
another person may be appointed to act
as Chairman for a period not exceeding one
year. A retiring member or a member whose
term of office has expired by efflux of time
shall be eligible for rcappointment.

(b) Thereis only one Censor Board
functioning in the country. It is designated
as the Central Board of Film Certification.
It has its headquarters at Bombay. However,
the Board has six Regional offices, located at
Bombay, Calcutta, Madras, Bengalore,
Hyderabad and Trivandram.

Archaeological Survey in Kerala

826. SHRI SURESH KURUP : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) the last excavation done by Archaeo-
logical Survey of India in Kerala and the
details thereof;

(b) whether it is proposed to conduct
any other excavations in Kerala;

(c) if so, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) The
last excavation done by the Archacological
Survey of India in Kerala was in the Fort
Cochin area during 1986-87. The excavation
operations bave brought to light an under-
ground passage with fourway brick built
tunneled passage. The east-west oriented
passage has flight of steps at its western end
and a narrow water tract in the centre.
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(b) aud (c). A proposal for excavation at
megalithic site at Cherumangadu, dist.
Trichur, Kétala during 1987-88 has been
received.

(d) Question does not arise,

[Translation)

Environmental clearance of
development projects

827. SHRI DAL CHANDER JAIN:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) the state-wise number of develop-
mental projects pendiog his  Ministry’s
clearance as on date;

(b) the time limit by which these projects
will be cleured; and

(c) the steps taken by Government for
the speedy clearance of these projects ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSAR]) :
(a) A total of sixty eight projects for forestry
and 134 projects for environmental clearance
are pending. State-wise distributicn is given
in the statement below.

(b) and (c). The Ministry of Environment
and Forests have streamlined its procedure
in such a way that it takes a maximum of
three months to decide a case if complete
environmental and forestry details are
received. Expeditious clearance depends on
timely furnishing of full and requisite details
by the projects authoritics to tbe Ministry.

Statement

Sl.  State/UTs Forestry Environ-

No. clearance mental
clearance
1 2 3 4
1. Andhra Pradesh 2 14
2. Arunachal Pradesh 2 —_
3. Assam ? 1
4. Bibar 2 18
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1 2 3 4
5. Gujarat 2 9
6. Haryana —_ 2
7. Himachal Pradesh 6 -_—
8. Jammu & Kashmir _ 2
9. Karnataka 3 2
10. Kerala 2 5
11. Madhya Pradesh 17 27
12. Mabharashtra 8 11
13. Manipur —_— 1
14. Mizoram 1
15. Orissa 8 8
16. Punjab - 1
17. Rajasthan 1 5
18. Sikkim 1 —_—
10, Tamil Nadu 8 1
20. Uttar Pradesh 3 14
21. West Bengal -_ 11
22. Andaman & Nicobar 6 1

Total 68 134

(English]

Kendriya Vidyalaya at Haldia,
West Bengal

828. SHRI SATYAGOPAL MISRA @
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government propose to set
up a Kendriya Vidyalaya at Haldia, West

Bengal;

(b) whether any site has been selected
for the said Vidyalaya; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) No,
Sir,
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(b) and (c). Do not arise.
Decontrol of price of Vitamin

829. DR. CHANDRA SHEKHAR
TRIPATHI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether deficiency of Vitamin A is
the main cause of blindness;

(b) if so, whether preparations based on
Vitamin A are very costly;

(c) whether his Ministry has recom-
mended for price decontrol of Vitamin A;
and

(d) if so, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No, Sir.

(b) Propritory preparations of Vit. A are
sold at different prices. The Vit. A Solu-
tation procured by the Government costs
about 45 paise per dose and is supplied free
to the children under 5 years in the country
through vast Health infrastructure.

(c) and (d). All Vitamin bulk drugs along
with their single ingredient products are
exempt from price control under Drugs
Control Price Order, 1987,

(Translation)
Rebabilitation of widows

£30. SHRI KALI PRASAD PANDEY :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government propose to start
a national programme for the rehabilitation
of widows after Deorala Sati incident;

(b) if so, the main features of the
national programme and the details of the
expenditure likely to be incurred on this
programme during the current financial ' year



65 Writien Answers

and the number of widows likely to be
benefited by the rehabilitation programme by
the next year; and

(c) the State-wise details of the steps
taken or proposed to be taken in tbis
regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA):
(a) There is no proposal to start a specific
nationdl programme for the rehabilitation of
widows. The Department does however fund
socio-economic programmes and supportive
services for destitute women including widows
which counld help their rehabilitation.

(b) and (c). Do not arise,

[English]

Organ transplant operativns

831. SHRI SOMNATH RATH : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government are aware of
shocking malpractice in Organ transplant
operations in the country and procuring live
organs from poor donors for a small sum of
money and then selling those organs to
recipients to staggering price; and

(b) if so, the reaction of Government
thereto ?

THE MINSTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). The Govern-
ment is aware of the alleged trafficking in
kindeys in some parts of the country. The
Governments is in consultation with the
State  Government contemplating  the
enactment of a comprehensive legislation for
use of tissues and organs of deceased per-
sons and its donation for therapeutic
purposes and this will minimise the
trafficking in human organs.
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Screening of unsavoury fiims

832, SHRI DAULATSINHIJI JADEJA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether his Ministry is considering
the issue of the screening of unsavoury films
through NRI imports all over the country;

(b) if so, which agency is responsible
for passing such films involving violence
and sex; and

(c) whether any joint coordinating body
is proposed to go through the existing
imported films and remove such of
those films which are unsuitable for public
morale ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) and
{b) All films, whether Indian or foreign,
are presented to the Central Board of Film
Certification (CBFC) for issue of certificate
for public exhibition. These are examined by
the Board in accordance with the provisions
of the Cinematograph Act, 1952 (37 of
1952), and the Cinematograph (Certification)
Rules, 1983, and keeping in view the
guidelines issued by the Central Government
for examinatior of films for certification.
These guidelines require the CBFC to,
inter-alia, epsure that : (i) anti-social activi-
ties, such as violence, are not glorified or
justified; (ii) modus operandi of criminals or
other visuals or woids likely to incite
commission of any offence are not depicted;
(ili) pointless or avoidable scenes of violence,
cruelty and horror are not shown; and, (Iv)
human sensibilities are not offended by
vulgarity, obscenity and depravity.

The Board ensures that objectionable
material within the meaning of the guidelines
is deleted from a film before it is certified

for public exhibition

(c) No, Sir,
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(Translation)

Allotment of forest land
L ]
833. SHRI KAMMODILAL JATAV:
Will the Minister of ENVIRONMENT AND
RORESTS be pleased to state :

(a) whether Harijans and Adivasis use
the land of Forest Department in Madhya
Pradesh for farming purpose;

(b) whether it has been decided to allot
this land on lease basis to them keeping in
view the plight of these poor people; and

(c) if so, by what time ?

THE MINISTER OF STATEIN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z K. ANSARI) :(a)
The use of forest land for farmiog purpose
by any-body including Harijans and Adivasis
is not permitted as a policy. Sume foresis
lands are however 1D use by Adivasis iu
forest villages swuce long.

(b) and (c). No proposal has been
received from Government of Madhya
Pradesh to allot such land on lease basis.

[(English)

Setting up nickel extractiog plant
In Orissa

834. SHRI SRIBALLAV PANIGRAHI ;
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Government have a proposal
to set pp a Nickel extraction plant at
Sukinda in Orissa;

(b) if so, the reasons for the delay in
the seiting up of the plant; and

(c) the steps taken to expedite the
implementation of the above proposal ?

THE MINISTER OF STEEL AND
MINES (SHRI M, L. FOTEDAR): (a) No,
Sir.

(\b) and (c). Do not arise.
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[Translation)

Ganganagar-Bikaner National
Highway No. I5

835. SHRI MANPHOOL SINGH
CHAUDHARY : Will the Minister of
SURFACE TRANSPORT be pleased to
state :

(a) whether Ganganagar-Bikaner National
No. 15 needs frequent repairs owing to its
particular importance and is required to be
properly maintained;

(b) if so, whether this highway is
receiving necessary attention of Government;

(c) if not, the reasons for not giving due
attention in terms of financial allocation;
and

(d) whether required funds would be
made available for its proper maintenance ?

THE MINISTER OF STATE OF THE
MINISIRY OF SURFACL TRANSPORT
(SHRI RAJESH PILOT) : (a) and (bj.
I'he Bikaner-Gauganagar Section of NH.
15 in Rajasthan is being maintained in
traffic worthy condition.

(c) and (d). Do not arise.

|English)
World Bank Aid for Ganga Action Plan

836. SHRIMATI KISHORI1 SINHA :
Will the Minister of ENVJRONMENT
AND FORESTS be pleased to state

(a) whether World Bank has promised
aid for Ganga Action Plan;

(b) if so, the details thereof;

(c) whether this aid would iovolve import
of river cleaning or other technologics; and

(d) whether such imports would be
detrimental to our industries which can
supply similar technologies ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
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FORESTS (SHRI Z. R. ANSARD : (a) An
agreement has been concluded between the
Government of India and the World Bank
providing for World Bank assistance to the
U. P, Urban Development Project of which
Ganga Action Plan is a component.

(b) The total cost of U. P. Urban
Devolopment Project including contingencies
is estimated 10 be Rs. 283.27 crores. Out
of this, the cost of the Ganga Action Plan
component is estimated to be Rs. 57.77
crores for the following items :

(i) Technical assistance and training.

(ii) Construction of Sewage Treatment
Plants in a few locations.

(iii) Procurement of equipments for
mechanical cleaning of sewers and
automatic monitoring of river
water quality. The World Bank
assistance will cover full cost of
imports, if any, and about § per
cent of the cost of goods and
services to be indigenously procured.
The total amount of assistance is
expected to be about Rs. 32
crores.

(c) and (d). As per the procedures laid
down and agreed to, goods and services will
be procured through global tenders. Member-
countries of the World Bank including India
will be eligible to furnish tenders. The need
for imports will depend on the evaluation of
tenders in each case. Besides, Indian parties
will also be entitled to price preference in
keeping with the procurement procedures.
The need for and tbe extent of imports, if
any, will, therefore, depend on the evalua-
tion of tender in each case.

Poliution in Bombay

837. SHR1 PRAKASH V. PATIL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether a Central Committee has
been set up to go into the question of envi-
ronmental pollution in Chembur of Bombay;
and

(b) if so, the terms of reference of the
Committee and its composition ?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) Yes,
Sir.

(b) The terms of reference are :

(i) To review the status of air aond
water pollution by industrial
units in Chembur;

(ii) To review the status of pollution
control measures already adopted
by tbe industrial units operating
in Chembur and the additional
measures planned by them for
execution; and

(iii) To make recommendations
regarding the projects, including
those of Bharat Petroleum Cor-
poration Ltd., for their continua-
tion, closure, or diversification/
dispersal of producis taking into
consideration their 1mpact obD
environment.

The Committee is composed of the
following members :
1, Shri R.K. Garg
2, Prof. M.M. Sharma
3. Sbri S.K. Patil
4. Shri Sbyem Chainani
5. Shri Y.L. Rajwade

6. Dr. S Maudgal

Narmada Sagar Projec!

838. SHRI K. RAMACHANDRA
REDDY : Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state :

(a) whether there will be a large scale
damage to the forests due to the Narmada
Sagar multi- purpose Project;

(b) whether Union Government bad
asked the Madhya Pradesh Government 10
give details of equivalent non-forest land
identified for compensatory plantation;
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(c) how many hectares of forest land is
likely to be involved in this project;

(d) whether Union Government _had
given conditional clearance for this Project;

and
(e) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) The
Narmada Sagar multipurpose Project will
involve the loss of 41,111.97 hectares of

forests.
(b) Yes, Sir.

(c) The Narmada Sagar Project involves
41,111.97 hectares of forests area.

(d) Yes, Sir.

(e) Clearance has been given based on a
detajled assessment of all aspects including
loss of forests. Conditions have been stipu-
lated with a view to compensate for the loss
of forests, to avoid sufferings to the oustees
and to minimise the damage to forests and
environment.

Howrah- Amta-Chapadanga-Shleyakhala
Project

839. SHRI HANNAN MOLLAH:
Will the Minister of RAILWAYS be pleased
to state :

(a) the progress made so far to complete
the Howrah-Amta-Chapadanga-Shieyakhala
rail line project; and '

(b) the reasons for the delay in the com-
plection of this project, if any ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
24 km. from Santragachi to Bargachia was
opened in 1984. Work on the remaining
portion could not be taken up due to cons-
traiot of resources.
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Doubling of railway tracks

840. SHRI BANWARI LAL
PUROHIT : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have recently
taken a decision to double some of the rail-
way tracks in the country;

(b) if so, the details thereof; and

(c) by when the task is likely to be
completed and the tracks opened to traffic ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The Rail-
ways have been takiog up doubling of critical
single line scctions according 1o needs of
traffic and availability of resources.

(b) Details of approved doubling projects
are given in the Railway Budget (Pink Book)
1987-8b.

(c) Doubling of about 280 km. of rail
lines is expected to be commissioned in 1987-
88. Completion of other ongoing doublings
will depend on availability of resources in
the coming years.

Project for manufucture of copper T
and disposable syringes

841. SHRI A. CHARLES : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Messers Hindustan Latex,
Trivandrum has submitted a project for the
manufacture of copper T 200 and disposable
syringes;

b) if so, the cost of the project;

(c) the stage at which the matter stands
at preseat; and

(d) whether the State Government has
provided necessary land for setting up this
project ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
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FAMILY WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b). Yes, Sir. A
Pre-feasibility report proposing to set up
Plants to manufacture disposable syringes
and Cu. T have been received from H.L.L.,
Trivandrum. The Company has proposed to
set up a Plant with the capacity to manu-
facture 30 Million pcs. of disposable syringes
per annum at a cost of Rs 6 crores. The
Company has also proposed to set up a
Plan for the manufacture of Cu. T-200 with
a capacity of two million pcs. per anoum.
According to the Feasibility report submitted
by the Company the total cost of this Project
will be Rs. 2.87 crores approximately.

(c) The proposals are under considera-
tion in consultation with the Planning Com-
mission,

(d) The State Government has been
requested to provide suitable location for
setting up production facilities of disposable
syringes and Cu. T. No reply bhas been
received from the State Government so far.

Addition of fluoride to drinking water
milk, toothpaste and common salt

842. SHRI BALASAHEB VIKHE
PATIL :

SHR1 BHADRESHWAR TANTI :
DR. V. VENKATESH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the addition of fluoride to
drinking water, milk, tootbpaste and com-
mon salt is leading to ‘serious health prob-
lems’® in developing countries;

(b) if so, whether developing countrries
have been totally mislead by some of the
developed countries that are promoting
fluoride addition for prevention of dental;

and

(c) if so, the details thereof and the
steps being taken to rectify the situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No authentic data as to
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whether addition of fluoride to drinking
water, milk, toothpaste and common salt is
leading to serious health problems are avail-
able. However, the available literature on
use of various methods of fluoridisation of
water, milk, salt and toothpaste as means
to prevent dental caries has been reviewed
by WHO in their publications.

(b) The topical application of fluoride
is beneficial even in endemic areas. In areas
where fluoride level in drinking water is
above 1.5 ppm, defluoridation methods are
recommended. The study on fluoride map-
ping is being initiated by the Indian Council
of Medical Research t. knuw fluoride levels
in various areas in the country, since fluoride
content is highly variable in water from
different sources.

(c) The topical application of fluoride
is being evaluated for its efficacy in primary
prevention of dental carries and gingival
diseases in school Children and the commu-
nity through the existing bealth infrastruc-
ture and school teachers in an on-going
ICMR Task Force Project at Post Graduate
Institute, Chandigarh.

Purchase of “Electronic lung functjon
machine’’ for Safdarjang Hospital

843. SHRI C. JANGA REDDY :
DR. B. L. SHAILESH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that Safdarjang
Hospital Delhi bas purchased an ‘Electronic
lung function machine’, although there was
no trained personnel to handle it and a high
level Screening Committee had categoricaliy
rejected the proposal to purchase it;

(b) if so, tbe rcasons for rejection and
later the compulsions to purchase it;

(c) whether two Operation Tables worth
lakhs of rupees have also been purchased
which had not measured up to the required
specifications and also whether a Trcedmill
for use in heart tests, costing scveral lakhs
of rupees is lying unused; and
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(d) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Fhe Hospital has pur-
chased an ‘Electronic lung function Machine’
and there are trained personnel to handle it.
The Screening Committee had not rejected
the proposal to purchase it.

(b) Does not arise.

(c) To operation tables were purchased,
with required specifications, through D.G.S.
& D. Treadmill was not purchased.

(d) Does not arise.

(Translation)
Utilisation of unused forest land

844, SHRI BALWANT SINGH
RAMOOWALIA :
DR. CHINTA MOHAN :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether large area of forest land is
lying unused;

(b) if so, whether any suggestions have
been received by Union Government from
the State Governments for its proper utili-
sation;

(c) if so, the details thereof;

(d) whether Government propose (o
announce a national policy in this regard;
and

(¢) if so, by what time ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) No,
Sir. However, some forest land has degraded
due to biotic pressure.
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(b) and (¢). The Union Government
have been receiving proposa's from the State
Goverament for allowing private industries,
institutions and individual farmers to raise
plantations of forest lands for production of
raw materials for industries, ecither on a
lease basis or as a joint-sector programme
with the State Forest Department State
Forest Development Corporation.

The Government of India, as a policy
do not propose to permit any such planta-
tions on forest lands by industries either by
themselves or as joint sector programme.
The State Governments have been advised
to promote arrangements by which small
and marginal farmers can produce raw
materials for industries on degraded lands
avajlable with them,

(d) No separate policy is required.

(¢) Does not arise.

[English)
Development of Railways in Kerala

845. SHRI K. KUNJAMBU : Will the
Minister of RAILWAYS be pleased to state :

(a) the progress made so far regarding
construction of railway lines and allied pro-
jects in Kerala; and

(b) the steps being taken to expedite the
development of railways in the State ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The pro-
gress of approved New Line Projects and
Road over/under bridges in Kerala is as
under

New Lines % Progress
1, Ernakulam-Alleppey 30
2. Alleppey-Kayankulam 3

3. Trichur-Guruvayur can
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Progress of Rall-
ways portion

Road over|under
Bridges at|n.ar

1. Thavakkara Road

Canbanore 100
2. Vallathol Nagar 100
3. Francis Road,
Calicut 60
4. Kuttipuram Yard 45
5. Wadakancheri Tender being
invited.
6. Punkummum (Trichur) Plan under
finalisation

-

. Tellicherry Plan/Estimate
awaited from

State P.W.D.

(b) Funds are being allotted for Railway
Projects within the overall 1esources aliocated
for Railway Plans.

Allotment of forest land

846, PROF. P. J. KURIEN : Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to siate 3

(a) whetbher Union Government had
taken a decision to allot certain forest land
in Kerala to the settlers for a certain period;

(b) if so, the total land ecarmarked for
allotment; and

(c) by what time the allotment is likely
to be made ?

THE MINISTER OF STATE IN THE
MINISTERY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) and
(b). The Government of India had agreed in
principle to regularise occupation of forest
lands in Kerala which had taken place prior
to 1.1.1977. In the absence of complete
details exact area could not be decided.

(c) In view of the stay order granted by
the Kerala High Court against assignment of
forest land and also lack of complete details,
it is not possible to specify the time limit
by which the requisite permission for diver-
sion of forest lands under the Forest (Conser-
vation) Act, 1980 can be decided upon.
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Accident centres

847. SHRI VISHNU MODI : Will tbe
Mnister of HEALTH AND FAMILY WEL-
FARE be pleased to state ;

(a) whether India has the highest death
rate due to multiple injuries caused by acci-
dents more particularly for lack of proper
transportation and effective treatment in the
absence of standard orthopaedic implants;
and,

(b) if so, whether Government propose
to set up centralised modern accident centres
for speedy transportation and effective treat-
ment of accident victims in in the country ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) India has a high rate of
mortality and morbidity due to polytrauma
caused by high velocity accidents due to
traffic accidents, injuries on farms due 10
mechanisation and increased industrialisation.
Lack of proper transportation and immediate
shifting of victims increases mortality and
morbidity. .

(b) A Centralised Accident and Trauma
Service for the city of Delhi has already
been planned and its setting up is being
implemented under the aegies of the All
India Institute of Medical Sciences, New
Delhi.

Polluted rivers of Andbra Pradesh

\

849. SHRI T. BALA GOUD: Will

the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) the names of the rivers in Andbra
Pradesh which are being polluted;

(b) the lavel of pollution existing in each
river; and

(c) the steps proposed to remove pollu-
tion from these rivers ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
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FORESTS (SHRI Z. R. ANSARI) : (a) The
names of the rivers are : Krishna, Godavari,
Tungabhadra, Peddavagu, Kinnerasani,
Pennar, Musi, Mzghadrigedda, Nceva and
Hundri.
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(b) The level of pollution existing in
Aondhra Pradesh rivers which are being
monitored in terms of Biochemical Oxygen
Demand (BOD) (mg/1), total coliform
(MPN/100 ml) and Dissolved Oxygen (DO)
(mg/1) is as follows :

Sampling BOD Total Coliform Do
River Location (mg/D (MPN/100 ml) (mg 1)

Krishna Vijayawada 3.0—40 95—1475 7.3—17.9

Gadwal 3.3—3.9 2100—2460 7.4—8.2
Godavari Mancherial 3.35—4.1 19—236 7.3—1.8

Polavaram 2.84—13.7 8—25 7.0—17.35
Tungabhadra  Mantralaya 4.0—4.2

Kurnool 3.2—4.4

Kurnool downstream

point of Rayalaseema

Paper Mill 3.3—5.6
Peddavagu At confluence with

Nagarjuna Sagar

Dam Canal 3.5—4.0
Pcopar Nellore 2.8—5.2 11—139

Siddavatam 3.2—3.58 22—8.2 7.46—17.78
Musi Ghatkeshwar

Confluence point 3.2—5.8

The detailed water quality characteristics
of other rivers are not being monitored.

(c) The steps taken include the
following :

(a) Standards for effluents have been
laid down.

(b) Regular water quality monitoring
in the rivers is being carried out.

(¢) The industries have been given a
time bound programme to set up
cfiluent treatment plants.

(d) Legal action is taken against the
defaulting units.

(¢) Sitting of new industries is kept
under review.

Filaria affected persons in Maharashtra

850. SHRI VILAS MUTTEMWAR :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to refer
to the reply given on 20 April, 1987 to
Starred Question No. 846 regarding spread
of filaria in Mabarashtra aad state :

(a) the number of filaria affected persons
cured in Maharashtra and the number of
those still suffering from it alongwith the
pumber of those who have died of it;

(b) the amount spent by Government on
providing medical facilitics there and the
amount out of it spent on doctors and on
medicines scparately;

(c) whether Government bad launched
any drive eliminate mosquitoes completely
from there; and
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(d) if not, the reasons therefor ?

THE MINISTER OF STATEY IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE):(a) According to the informa-
tion received from Government of Maharash-
tra, 51651 (42442 Microfilaria carriers and
9129 diseased) and 23205 ('9 25 Micro-
filaria carriers and 4180 diseased) filaria
affected cases have been detected in Maha-
rashtra State during 1986-87 and 1°87-88
April to September) respectively.

42572 and 20217 filaria cases have been
treated during 1986-87 and 19$87-88 res-
pectively 400 and 572 Hydrocele operations
were done in 1985-86 and 1986-87 respec-
tively,

No death due to filariasis has been
reported in these years from NFCP Units in
the State.

(b) During 1987-87, an amount of Rs.
191.6° lakhs has been spent by the State
Government on NFCP as operational cost
including salaries of doctors and staff and
Rs. 43.10 lakhs on material and equipment
including medicines. The Central Government
have also supplied larvicides and drugs worth
Rs. 28.10 lakhs under the Programme to
the State Government during i986-87.

(c) and (d). The main activity under
National Filaria Control Programme is thro-
ugh anti-malaria measures which includes :
(i) by minor engineering works such as
deweeding, desilting, filling and canalisation;
(ii) by spraying of stagnant water surface with
Malarial and Baytex and (iii) biological
methods by introduction of larviverous fish
in tanks and wells.

Yeleru Resorvoir Project

£51. SHRI V. SOBHANADREESWARA
RAO : Will the Minister of ENVIRON-
MFNT AND FORESTS be pleased to state :

(a) whether Union Government have
pot given clearance to Yeleru Reservoir Pro-
ject which is to supply water to Visakhapat-
pam Steel Plant ,
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(b) if so, the reasons therefor; and

(c) whether Union Government would
reconsider and accord clearance for Yeleru
Reservoir Project Scheme which is very vital
to the Steel Plant, expected to go into pro-
duction in 1988-89 7

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) Yes,
Sir.

(b) Yeleru Reservoir Project has been
rejected from environmental angle due to
non-furnishing of requisite environmental
data and Action Plans by the project autho-
rities even after repeated requests.

(c) Reconsideration of the project would
be possible if full environmental data is
furnished.

Losses suffered by VISL

852. SHRI H. N. NANJE GOWDA :
SHRI G. S. BASAVARAJU :
Will the Minister of STEEL AND
MINES be pleased to state : '

(a) whether it is a fact that the entire
equity of the Visvesvaraya Iron and Steel
Ltd. has been wiped out and losses have
eaten into the capital of the company;

(b) whether Visvesvaraya Iron and Steel
Ltd. is jointly owned by the State Govern-
ment of Karnataka and Union Government;
and

(c) what was the authorised capital of
the company on April, 1986 ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) Yes,
Sir.

(b) The Company Is jointly owned by

State Government of Karnataka and Steel
Authority of India Limited.

(c) Rs. 75.00 crores a8 on April, 1986.
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[Translation)

Cut in expenditure on fenctions

853. SHRI HARISH RAWAT : Wwill
the Minister of HUMAN RESOURCE
DEVELPOMENT be plcased to state :

(a) whether a decision has been taken
by his Ministry to effect a cut in the expen-
diture to be incurred on various functions,
etc., keeping in view the present country-
wide drought situation; and

(b) if so, the amount likely to be saved
as a result thereof and the details of the
functions likely to be affected as a result of
this cut ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI! KRISHNA SAHI): (a) The
Ministry of Finance has issued instructions
to all the Ministries/Departments of the Gov-
ernment of India of the austerity mecasures
to be implemented by all Ministries and
Departments in the context of the diought
situation in the country. According to these
instiuctions, all Festivals, Fairs and Exhi-
bitions for which firm commitments have not
been made by 31st August, 1987, should be
postponed till the end of the current year.
Even where firm commitments have been
made, the proposed expenditure should be
carefully scrutinised and all inessential and
ostentatious items should be cut out, These
instructions have been brought to the notice
of all concerned in this Ministry including
autonomous bodies funded by this Ministry.

(b) Provision for expenditure on Festi-
vals, Fairs and Exhibitions in not made in
the budget separately for each function
except in the case of major Festivals such as
the Festival of India in USSR and the Festi-
val of USSR in India. It is, therefore,
difficult to quantify the total saviog that is
llkely to accrue as a result of implementation
of the austerity measures

So far as the Festivals of India in other
countries and Return Festivals of these coun-
tries in India are concerned, the saving
likely to be effected as a result of the adop-
tion of the austerity (y=asure aggregate Rs.
8.05 crores vide details given below :
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S. No. Festival Amount of

saving (Rs.

in crores)
1. Festival of India in USSR 050
2. Soviet Festival in India 6.65
3. Japan Month in India 0.50
4. Festival of India in Japan 0.40
8.05

[English)

Toxic and dangerous drugs

854. SHRI RAJ KUMAR RAI: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the names of Drugs found toxic and
dangerous during the last three years; and

(b) the action taken by Government in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE): (a) and (b). Information
regarding the withdrawal of certain drugs by
some countries from their markets is recei-
ved by the Ministry of Health and Family
Welfare maily through World Health Orga-
nisation. During the last three years, W.H.O.
have reported the Withdrawal of 9 drugs by
certain countries on grounds of toxicity and
serious adverse reactions. Nore of these 9
drugs have been approved for marketing in
the country.

The names of thcse are Molsidamine,
Nomifensine, Suprofen, Dantralone Sodium,
Bromisoval, Isoxicam, Cianidanol, Indalpine
and Suloctidil.

Steps to streamline standard of medical
education

855. CHOWDHRY AKHTAR HASAN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :
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(a) whether the Medical Council of
India is being vested with sweeping powers
to coordinate and streamline the stundards
of medical education in the country; and

(b) if so, the nature of steps taken in
this direction so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). Over a period
of time, it was noticed that the Medical
Council of India does not enjoy the required
powers for bringing into effect proper stand-
ards of medical educa'ion. The implementa-
tion of the existing Indian Medical Council
Act brought out certain major informities.
In order to meet the situation, a Bill has
been introduced in tbe Rajya Sabha on the

26th August, 1987 to amend the Indian .

Medical Council Act. The major steps pro-
posed in the Bill are as follows :

(1) Prior permission of the Medical
Council of India would be required
for establishment of new medical
colleges, increase of seats in the
existing medical colleges or opening
of new courses of study,etc. A
graduated penalty has been contem-
plated in case of contravention of
the provisions relating to the above.

(2) A new section is being introduced
for prohibition of collection of capi-
tation fee etc. by any medical college
and also provision of penalty for
contraveniog this section.

(3) The primary medical qualifications
indicating the minimum medical
qualification required for a person
to person to practise medicine has
been defined and indicated in the
Schedules.

(4) Branch Medical Councils are being
opened for keeping up-to-date record
of Indian Medical Register. Perio-
dical renewal of registration is also
being provided.

(5) Ethics-cum-Disciplinary Committee
is being established to deal with
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cases of violation of prescribed
standards of professional conduct
and etiquette, etc.

(6) The objectives of the Medical
Council of India have been defined
‘ in a new section.

Central Road Transport Development
Finance Corporation

856. SHRI C. MADHAV REDDY:
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether the Transport Development
Council has recently recommended the setting
up of a Central Road Transport Develop-
ment Finance Corporation to serve as a
specialised financing body for the road
transport industry;

(b) whether the working group has
worked out the details for the proposed
Corporation; and

(c) if so, the salient features of the
proposal and the decision of Government
thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir,

(b) and (c). The basic idea behind the
proposal of a Central Road Transport
Development Finance Corporation has been
to have a specialized institution to assist
State Road Transport Undertakings by loan
finance to augment transport services. The
Working Group, entrusted with the task of
identifying possible additional chanpels of
resources, had reported its findings to the
Transport Development Council that practi-
cal possibilitie of raisings finances from
sources other than the existing ones—namely
LIC/IDBI Ioans and Central/State Capital
Contributions-are rather remote. The Coun-
cil has therefore recommended setting up
the Corporation on the basis of pooling of
existing resources, also considering possibility
of higher levels of allocations from such
sources.
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White Paper on Public Sector
Undertakings

857. SHRI G. S. BASAVARAIJU : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) wbether the White Paper on Public
Sector steel plants has not so far been
completed;

(b) if so, whether draft proposals in
this regard are still being considered and
discussed;

(c) if so, what were the reasons for
delay in issuing the same; and

(d) by what time the same is likely to
be finalised ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) to
(d). Government are engaged in reviewing
the growth and present situation of the steel
industry and mapping out its direction and
course of development till the end of the
century. A strategy paper containing a long
term perspective plan is currently under
preparation in the Steel Department which
shall be considered by a Group set up by
the Planning Commission. No time frame
has been fixed in this regard.

Maintenance of Elepbanta Caves

859. SHR1 KAMAL NATH : Will the
Migister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether the seven Elephanta Caves
which date back to the fifth century are in
shambles for want of adequate maintenance;

(b) the total number of the caves which
have developed cracks and the action taken
by the Archacological Survey of India to
repair them; and

(c) the amount spent anpually on main-
tenance of the caves as compared to the
money collected as entry fee to the caves ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATIONAL
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AND CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) No,
Sir. An overhanging portion of rock above
the facade of the unfinished cave no. 3 had
fallen in September, 1987.

(b) Cracks and fissures, which form an
inherent feature of the rock structure in which
the caves are carved out at Elephanta are
attended to as and when it is necessary
keeping in view the structural stability and
needs of the monument. The repair work at
Elephanta caves has already been commenced
by the Archaeological Survey of India.

(¢) The expenditure incurred on the
preservation of the caves and the admission

fee collected during the last three years is as
below :

Year Expenditure Fees
incurred collected
Rs. Rs.
1984-85 41,016.00 86,706.00
1985-86 19,509.00 1,07,286.00
1986-87 36,187.00 91,347.00

Capital contribution to Kerala State Road
Transport Corporation

860. SHRI VAKKOM PURUSHOTHA-
MAN : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether Union Government have
given capital contribution to the Kerala
State Road Transport Corporation in
1987-88;

(b) if so, the amount released and the
percentage of contribution compared to the
contribution of the State Government; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH PILOT):
(a) to (c). The criteria for grant of capital
contribution by the Central Government to
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the State Road Transport Corporations,
including Kerala State Road Transport
Corporation for the year 1987-88 are being
finalised. Thereafter the funds would be
released to these Corporations.

Distribution of iron and steel

861. SHRI SAMBHAJIRAO KAKADE:
Will the Minister of STEEL AND MINES
be pleased to state

(a) whether the quota allocation and
demand registration scheme is being managed
by the Development Commissioner, Iron and
Steel;

(b) what is the role of the Steel Autho-
rity of India Ltd. in this regard;

(c) whether there are any guidelines for
distribution of iron and Steel materials;

(d) if so, the details thereof;

(e) whether the work of registration and
distribution has been stalled; and

(f) if so, the reasons therefor ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a)
No, Sir.

(b) Steel Authority of India Limited
supplies iron and steel materials to consumers
against demand registrations and also in
accordance with the priority laid down by
the Joint Plant Committee’s Guidelines for
distribution of iron and steel materials.

(c) and (d). Yes, Sir. The Distribution
Guidelines give the highest priority for supply
of iron and steel materials to sectors which
are vitally important to the national economy
such as Defence, Railways, Irrigation, Power,
EEPC, SSICsetc. They also provide for
increased supplies to units situated in Cent-
rally declared backward areas, North Eastern
sector and Jammu and Kashmir. According
to these guidelines, raw materials entitlements
of industrial units are determined by the
main producers themselves in accordance
with the provisions of the guidelines,
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(e) No, Sir.
(f) Does not arise.
Conversion of Adilabad-Purna railway link

862. SHRI UTTAM RATHOD : Will
the Minister of RAILWAYS be pleased to
state the progress made in conversion of
Adilabed-Purna railway line from metre-
gauge to broad gauge ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : This conversion
work is yet to commence.

Increase in drug consumption

863. SHRI G. BHOOPATHY : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether there is a big increase in
consumption of drugs particularly Antibio-
tics during the last decade; and

(b) if so. the measure taken by Govern-
ment to check the increase in drug consump-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) With the increase in
population and wide spread infections, consu-
mption of drugs particularly anti-biotics ha
increased.

(b) Judicious use of drugs through
medical education is advocated by the
Central Health Education Bureau and similar
bodies including association like Indian
Medical Association.

Copper mining in Tamil Nadu

864. SHRI P. KANNAN : Will the
Minister of STEEL AND MINES be pleased

to state :

(a) whether copper is being mined in the
Chittoor village in Erode Taluk of Periyar
District of Tamil Nadu; and
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(b) if not, the steps being taken to
conduct an immediate survey of the area
which in very rich in minerals and other raw
materials used by various industries ?

THE MINISTER FOR STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a) No,
Sir.

(b) Geological Survey of India - has
carried out mapping in the area and inves-
tigations ane being done for identifying
deposits of gemstone and platinoid group of
minerals.

Protests against stoppinz of Mangala
Express

865. SHRI K. P. UNNIKRISHNAN :
SHR1 MULLAPPALLY
RAMACHANDRAN :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether he is aware of the strong
protests registered by Members of Parliament,
political parties, Chambers of Commerce,
Passenger Associations in the Malabar region
of Kerala against stopping of the Mangala
Express from New Delhi to Mangalore and
withdrawal of coaches from Manealore to
Bombay anod train timings on Mangalore-
Palghat line;

(b) if so, whether Government propose
to redress these grievances;

(c) if so, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (o).
Although there have been some protests, the
revised pattern of Delhi-Kerala and Bombay-
Kerala services is an improvement on the
carlier facilities and has been, by and large,
appreciated by the people. The number of
coaches hetween Delhi-Mangalore has
increased from 45 to 49 and between
Bombay-Mangalore from 35 to 37, besides
through reservation quotas in either direction.

(d) Does not arise.
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Pay Commission henefits to employees of
National Fitness Corporation

866. SHRI THAMPAN THOMAS :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have noted the
decision of the Supreme Court regarding the
issue of pay fixation of the National Fitness
Corporation employees;

(b) whether the Supreme Court has
ordered that the Third Pay Commission
benefits should be given to the National
Fitness Corporation employees; and

(c) if so, when Government propose to
give effect to this order ?

THE MINISTER OF STATE OF THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINI-
STY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA) :
(a) to (c). On the decentralisation of National
Fitness Corps scheme at the Centre, the NDS
Instructors working in the States were absor-
bed in the state services. Whereas the decision
to transfer these instructors to the Siates was
taken in 1965, final absorption was comple-
ted in the year 1976 as many instructors
had filed writ petitions in different courts
against the decision of the government.
These instructors were not given the benefit
of Third Central Pay Commission as accord-
ing to the Commission, they were under
transfer to the State Governments. In the
erstwhile NFC organisation, there were
following posts of instructors :

(i) NDS Instructor Jr. Gd. 1I,
(ii) NDS lnstructor Jr. Gd. 1,
(iii) NDS Instructor Sr. Gd. II,
(iv) NDS Jnstructor Sr. Gd. I,

(v) Supervisors

2. Ope NDS Instructor Jr. Gd. I bad
filed a writ petition in the ccurt regarding
extension of benefits of revised pay scales as
recommended by the Kothari Commission
for the teaching staff and Third Central Pay
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Commission and the same was decided
in favour of the instructor. This case was also
upheld by the Supreme Court of India. As
the court’s decision was in favour of NDS
Instructor Jr. Gd. 1, necessary orders were
issued to the concerncd State Governments/
UTs for extending benefits of revised pay
scales to all the NDS Instructors Jr. Gd. 1.
State Governments are taking necessary
action to fix the pay of these instructors,

Compulsory wearing of helmet by two-
wheeler riders

867. DR. A. K. PATEL : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether wearing of helmet is com-
pulsory for two-wheeler riders in  Delhi,
Bombay, Calcutia, Madras, Ahmedabad,
Bangalore, Lucknow, Bhopal, Jaipur. Nagpur
and Baroda;

(b) whether Bombay High Court has
given a ruling against compulsory wearing of
helmet by the two-wheeler drivers;

(c) whether Traffic Police in Delhi is
harassing Scooterists regarding make of the
helmet etc. and charging exorbitant fines;
and

(d) if so, the amount of fine so imposed
during last three years and under wbat
statutory provision ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) As per infor-
mation received, wearing of helmets by two-
wheeler riders is compulsory in Madras. It
is not compulsory in the State of Gujarat,
cities of Bombay and Bhopal. In Delhi
wearing of helmets is compulsory by the two
wheeler drivers only.

Information in respect of other cities is
being collected.

(b) According to the information a Writ
Petition has been filed in Bombay High
Court by a Social Institution pleading for
issue of direction to the State Government to
make rules making it compulsory for riders
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of two-wheeler to wear helmets. This Writ
Petition has been admitted by the High Court
and is yet to come up for hearing.

(c) and (d). No, Sir. The Traffic Police
are charging from the defaulters only tbe
composition fee in terms of Section 127-B
of the Motor Vehicles Act, 1939. Since
September, 1982, the composition fee in
respect of such offences is minimum Rs.
50/- and maximum Rs. 100/- for the first
offence and minimnm Rs. 150/- and
maximum Rs. 200/- for the second offence.

Updating of NCERT Books

868. SHRIMATI MEIRA KUMAR :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the National Council of
Educational Reserach and Training text books
are updated regularly;

(b) if so, the factors which are taken
into consideration for updating them; and

(c) the frequency for
books ?

updating the

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI)-: (a) Yes,
Sir.

(b) For each edition/reprint, feed back
and comments received are incorporated in
the text. To cope with the contemporary
developments and national goal of education,
contents of new books are invariably updated.
Facts and figures related to progress made in
different areas and the important events are
taken into consideraticn for updating and
also the guidelines provided in the approach
papers and framework papers on curricula
are the guiding factors which are taken into
consideration for updating the cdotents of
textbooks.

(c) The textbooks are updated before
every reprint which is generally done every
year.
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Setting up of International lostitute of
Homoeopathy in Calcutta

869. KUMARI MAMATA BANERIJEE:
Will the Minister of HEALTH AN FAMILY
WELFARE be pleased to state :

(a) whether Government propose to set
up #1 Ioternational Institute of Homoeopathy
in Calcutta; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No, Sir.

(b) Does not arise.

Railway liok between Jammu and
Udhampur

870. PROF. SAIF-UD-DIN SOZ : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government propose to
construct the railway link between Jammu
and Udhampur; and

(b) if so, by which time this project is
likely to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes Sir.

(b) The completion of this project will
depend on availability of resources in the
coming years.

National policy on wasteland
development

871. SHRI YASHWANTRAO GADAKH
PATIL : Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state :

(a) whether Government have finalised a
pational policy on wasteland development;

(b) if so, tbe details thereof; and

(c) if not, when the policy is likely to
be finalised ?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a) Yes,
Sir.

(b) It is Government's policy to develop
as much of wastelands in the country as
possible rapidly to increase forest cover and
also to upgrade the degraded land so that
its productivity increases. Such rapid deve-
lopment of wastelands is to be achieved by
not merely governmental effort but by
ensuring massive people’s participation and
creating people’s shake in planting trees and
bushes and in maintaining them. Nurseries
are also to be encouraged as much as possi-
ble in a decentralised manner in people’s
field in the form of Kisan nurseries so that
plantation material is available to the people
within easy reach. To gencrate and expand
people’s awareness on a large scale voluntary
agencics are also to be mobilised in the
programme. Inter-cropping and farm forestry
are also to be encouraged to enable the
farming community in general to produce as
much as possible of raw materials regired
for industries. Social forestry is to play a
large role in the anti-poverty programme of
government in view of the high employment
potential of nursery racing and tree planting
actlvities in the rural areas.

(c) Does not arise.

News ftem captioned *‘Fish eating
reduces risk of heart attack™

£72. SHRIMATI N. P. JHANSI
LAKSHMI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the attention of Government
has been drawn to the news item appeariog
in the Hindustan Times dated 24 October,
1987 under the caption “Fish eating reduces
risk of heard attack’; and

(b) if so, the reaction of Government in
this regard and findings thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (8) Yes. Sir, The Govern-
ment is aware of the news item.
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(b) Epidemiological and interventional
studies indicate that fish consumption may
lower the mobidity and mortality arising from
the Coronary artery discase. This is borne
out by low death rate from Coronary artery
disecase among the eskimos and among
inhabitants in Okinawa island in Japan where
the average fish consumption is high.

(Translation)
Employment to BALCO trainces

873. DR. PRABHAT KUMAR
MISHRA : Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether trainees of the Bharat
Aluminium Company Limited, Korba have
not been given employment; and

(b) if so, the steps being taken by

Government in this regard ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) : (a)
and (b). Under the Apprentices Act
1961, and Rules made thereunder, the
Regional Apprenticeship Advisor fixes the
number of apprentices to be inducted in
various trades. As per terms and conditions
of induction, the apprentices, on their
successful completion of apprenticeship, have
been absorbed by BALCO (o the extent
vacancies meant for direct recruitment were
available.

[English)

Drinking water facilities in compartments
of long distance trains
L]
874. SHRI P. A. ANTONY : Will the
Minister of RAILWAYS be pleased to
state ¢

(a) whether drinking water facility in the
compartments of long distance trains like the
Kerala Express have been stopped;

(b) whether Government are aware of the
difficulties of passengers due to lack of drink-
ing water in compartments; and
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(c) whether Railway would resume
drinking water supply in the compartments of
such trains ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (c). Do not arise.

Request from *‘Sarswati College for
Girls, Charkhi Dadri”’ for grants

875. SHRI CHIRANIJI LAL SHARMA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Apeejay Sarswati College for
Girls, Charkhi Dadri (Haryana) has applied
for grant for sports development;

(b) if so, when the college applied for the
grants;

(c) the reasons for delay in sanctioning
the grants; and

(d) the time by which the grants will be
issued ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA):
(a) The University Grants Commission,
through which this Department’s Scheme of
National Sports Organisation is implcmented
for creation of sports facilities in the Colleges/
Universities, has informed us that po
proposal for sports development has been
received by them from Apecjay Sarswati
College for Girls, Charkhi Dadri (Haryana).

(b) to (d). Do not arise.
Forcign exchange for World Cup Cricket

876. SHRI HAROOBHAI MEHTA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the foreign exchange sanctioned and
likely to be spent for holding the World Cup
Cricket tournament in India;
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(b) the expenditure drawn from public
exchequer for holding the said tournament;
and

(c) the amount collected for scarcity
relief from the said tournament ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA) :
(a) to (c). Foreign Exchange of £ 1.6 million
was approved for the holding of World Cup
Cricket tournament. Other informations are
being collected and the same will be laid on
the Table of the House early.

Visakhapatnam Steecl Plant

877. SHRI BHATTAM SRIRAMA-
MURTHY: Will the Minister of STEEL
AND MINES be pleased to state :

(a) the latest estimated cost for comple-
ting the construction of the first phase of
Visakhapatnam Steel Plant;

(b) the amount spent so far and the
amount yet to be spent;

(c) the amount spent during the last
three years separately;

(d) when is the first pbase scheduled to
be completed; and

(e) the details of the progress achieved
so far and the anticipated progress to be
achieved hy 1688 ?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR) :(a)
Since the project is being implemented in
two overlapping phases, it is not possible
to furnish cost estimate for Phase-1
separately. The cost estimate for the whole
project, based on first quarter 1986 prices,
is Rs. 6281.32 crores.

(b) Amount spent upto
31.10.1987 :  Rs. 3466.70 crores.
Balance amount yet
to be spent : Rs. 2814.62 crores
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(c) Year Expenditure
(Rs, in crores)
1984-85 590.51
1985-86 789.04
1986-87 698.24

(d) December, 19!}8.

(e) The progress as on 31.10.1987, in
terms of percentage fulfilment of project
schedules in different areas, is given below :

Item Percentage
Julfilment
of Project
Schedule

Civil Engineering Drawings 102.0
Structural Design Drawinogs 103.7
Concreting 100.1
Structural Fabrication 91.5
Structural erection 96.8
Equipment ordering 102.3
Equipment erection 717.9
Refractory ordering 94.7
Refractory erection 89.2

As regards anticipated progress it is
expected that Phase-1 of the project will be
commissioned as per schedule, i.e, by
December, 1988.

Idle DTC buses without repairs

878. SHRI KAMLA PRASAD
SINGH : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the number of DTC buses which are
standing for want of tyres and tubes in
depots and since when and the reasons for
not providing tyres and tubes; and

(b) the number of buses which are stand-
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